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14.52 hrs.

GENERAL BUDGET, 1982-83—GENE-
RAL DISCUSSION—Contd.

MR. SPEAKER: Now we will centinue
the General Discussion on the Budget.
I call Shri Rajiv Gandhi to make his
maiden speech.

- SHRI RAJIV GANDHI (Amethi):
Mr. Speaker, Sir, may I first compli-
ment the Finance Minister on his very
professional approach to the Budget?
He could have made a gimmicky bud-
get ang got cheap popularity. But he
has not taken that approach. He has
reduced the deficit from Rs. 1,700 cro-
res 1o Rs. 1365 crores. Within this re-
ducticn he could very easily have
made concessionsg of 100 or §0 crores
and got himself cheers. But the aim
was not for short term zains and

short-zsightedness but for long term
gains and for a better Government
manzgement.

There were suggestions aoout ex-
penditure taxes. One of the strongest
economieg in the world is trying to
experiment with this and as everybody
is aware, they are having very serious
problems. I think it is wise that we
have not paid much heed to such sug-
gestions. T woulg like to quote from a
former Finance Minister's speecn, de-
livered in 1979 (Interruptions)

AN HON. MEMBER: Shri Charan
Singh! : '

SHRI RAJIV ' GANDHI: I think it
had been .supported by a lot ,of our
friends on my right. I quote:

“An expanding investment pro-
gramme needs an increasing volume
of resources. The resource mobilisa-

' tion does not seem to match regquire-

ments. Government finds that there'

is a tendency on the part of various
. sectors of the economy to look upon
tax concessiong as the only way of
improving their sagging fortunes. It
must be realised that if the rasour-
ces needed for development are to
be raised without inflation, there
will have to be a greater readiness
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on the part of the people who can
bear further taxation to shoulder
additional burdens.”
Now, this . . .(Interruptions)
PROF. MADHU DANDAVATE

(Rajapur): The youngest man quot-
ing the oldest!

SHRI RAJIV  GANDHI: Not the
youngest. When our friendg criticise
the taxation they should remember
what they stated a few years ago. Prin=
ciples do not change with the change
in the side of the House you are sit=
ting on. When we look at a Budget,
the thing to see is revenue and ex-
penditure. It is not a balancing of ac-
counts. It is the basis for social change.
When critics look at Budgets tne first
thing they criticise is the Revenue side.
It is very natural. That is what af-'
fects everybody. But what is much
more important about Budget is the
Expenditure side. We have to see
where the money is going. Ia this
year's Budget an additional amcunt
of Rs. 500 crores has gone to Defence.
Mr. Venkataraman was in charge of
this portfolio till a few months ago
and before he asked for this addilional
Rs. 500 crores he must have fully
thought about it and only because he
really needed that amount, he must,
have asked for it. This is approximate-
ly equal to the resources that the Fi-
nance Minister proposes to  raise.

; We ail know the internationsa] situa-
tion around us in the sub-continens:,
in the Indian Ocean and I think.it
would be wrong to grudge this amount |
for: deferce. '

The other major outlay is for plan-
ning, increased by 27.6 per cent, which’
really reiterates the Government’s
faith in planning and the Govein-
ment’s policy that it will carry on fol-
lowing the ideologies and policies laid
down by Pandit Nehru and in tae ear-
lier years of our independence, which
have seen us through and made us a
strong nation in a short time of 34%:
yvears. The Finance Minister has look-
ed neither at temporary market dise
ruptions, not at financial stringencies,
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but has seen the long-term perspective
and given direction to the economy.
The plan will create cavacity for
growth in crucial sectors. It will he an
instrument for achieving our goals, It
will accelerate our growth. It will equa-
lise distribution and provide beuefits
to the maximum number j;ossible.

The pressure to cut the allocations for )

the plan must have been very great,
but I am very glad that the Finance
Minister has not succumbed to this
and has looked to the future of the
development of the country and in
faci increased the allocations for the
plau,

- Vers close to the plan and in fact
highlighting the core parts of tha plan
is the 20 point programme put forward
by the Prime Minister. The 20 point
programme is really balanced for
socio-economic change and for  the
uplittment  of the voor. The
20 points programme tries to achieve
a bealance growth in our country, to
try ang see that the poor are uplifted.
And, with the guarantee from the Fi-
nance Minister that there wil] be no
shortages for anv of the gchemeg un-
der the plan. I am sure we will be
able o make [ast progress. The im-
portant thing with something like the
20 points programme is that we must
not get tied up with paper work and
financial numbers and say that we
have done gso much work. The work
hag 10 he done at the grassroot level.
The work hag to be done at the physi-
cal level of the people.

We need 5 lot of work to be done
in the energy sector. The Finance
Minister has given Rs. 92.99 crores
in the central plan for electricity
generation. T am tolq that every rupee
that yoy invest Iin energy repays it-
self eix times in production. I am sure
when this Rs. 929 croreg starts paying
back, it will give a very substantial
boost to our economy, Unfortunately,
the generation of the existing plants
is not so good. If some more finances
could be diverted to improving our
exisling plants, we might be able to
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get faster returng on the same invest-
ment. The gneration is at about 46
per cent these days. During the pre-
vious term of this Government, it was
as high as 57 per cent. Unfortunately
in between it dropped. It is coming
back, but there is need for more work
here. We have also to see that the
transmission losses are cut down and
we should try and establish 5 national
grid, so that al] the energy that is
produced is better utilised.

]

Similarly for coal outlay we have an
increase of 52 per cent, Mines must
be moderniseq and the energy out-.
put from the mineg must be measured.
We are today measuring the tonnage
that is coming out and with that, we
are bringing gut a lot of rubble and
shale. We should try to have a scale
which will measures the calorific value
that is coming out, g0 that more coal
comes up, and Whep it getg to our
power plant wWe get more energy in--
stead of damaged boilers.

15 hrs. -

We are carrying coal by rail, We
are carrving it by road. We are was-
ting a lot of petroleum fuel in carry-
ing coal. The cheapest way of trans-
porting coal over long distances, T am
t01d, is through slurry pipelines. If we
invest in these slurry pipelines, it will
offload our railways and trucks sub-
stantially and give additional' capacity
for cargo. It would oftfload the - road
transport, =5 that more eargo space
ig available. It is required. I am sure
the hon. Minister wil] look into this.

We have had a 55 per cent increase
inh our crude output. Our scientists and
engineers are to be congratulated for
this and with a 90 per cent increase

in the outlay for petroleum, I am sure
they will make even more dramatic
progresg this year. Our import bill
for petroleum - has come down from
Rs. 54.17 crores to an estimated ,Rs.
4500 crores. In a few years, I hope we
will pe in g position ¢, export crude.

We have done a lot of work in exis-
ting types of energy, but a lot more
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“work is required to be done in rene-

wable and newer sources of energy.
There are may type solar, wind
“tidal geothermal, ete. But although
We have various organisationg doing
wresearch, not enough hag come down
to the people; Not enough jg available
for general use. We have had some tax
concessiong in this sector, but I think
many more incentives are necded, so
that {hig department can really be
vitalised.

Oyr strongest supporter is our far-
Tner—not our party’s but I mean the
country’s,

AN HON. MEMBER: Party’s also,

SHRI RAJIV GANDHI. Of course;
- that is why we are sitting on this side.
[n spite of difficulties and lot of trou-
~bles he has not let us down. When we
Lecome independent, all the major
. countrigs said that it was not possible
for uc to feeg ourselves from small
{arms. The east and the west, both,
. saig that large farms are required.
But our farmer has showp them
otherwise, Where he has a will, he
can do it. We must thank him and we
must also assist him with water, with
energy and most of all, with fertilizers.)
Unfortunately the prices of fertilisers
are rising. But with our own crude
coming out. 1 hope we will be able to
reduce the prices of fertiliserg and
help him to produce even more, One
of his biggest requirement is irriga-
tion. We have about 61.32 million hec-
tares, but unforfunately Cdue to
non-availability of proper infrastrucs
ture, command areas, development
of distributaries, of field canals, etc.,
only about 5721 millio, hecCtares have
been utilised. This is something we
must look into with more seriousness.
In the next three years, we may have
approximately three million hectares
per year coming. If the command
are3 cannot be developed, this wil] be
.a complete waste of 3 developed asset.
The technology required js not very
critical. It ig gll available with us.
What is required is bettey manage-
ment and .better field work.
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The rural sector has 83 per cent of
our population, We have hag many
programmes for them—rural develop-
nent programme, national ruraj em-
ployment programme, rural water sup-
ply scheme, houseg for the rural land-
less, ang rural electrification. But
again, like in the energy sector, it is a
question of implementation. Imple-
mentation hag to be done at the
lowest level. It must get down {o our
people,

Statutory wageg must pe enforced.
They must be enforced so that they
can get into the hands of the workers
and no* into the hands of the contrac-'1
tors.

The public sector has taken a very
central position in the Budget. 1¢ con-"
tributeg 33.2 per cent this iz more
than last year’s contribution which
was only 26.8 per cent. It is an im=
provement. Bul there is scope for a lot
of improvement, 88 units zre making
a p:»fit of about Rs. 394 crores while
79 unitg are losing about Rs. 345
crores. We are only getting a net
total of Rs. 48.5 crores on an invest-
ment of Rs. 19,652 crores. Thig i too
little. We must try ang improve on
this 9.31 per cent profitability, We
have had a substantial improvement
over the last year—from 5 per cent
to 9.31 per cent, But again, the utili-
sation ig not adequate. The capactity _
utilisation in the heavy jndustry is
about 40 per cent and in some fertili-
ser plants it is as Jow as 10 to 15 per
cent. All these vast factories are mmde
of public money. Public money ig our
money. It ig not to be frittered away.
It is not o be wasted. It is to be look-
ed after as carefully as any other
money. We must have more efficient
management. And our managers
must also be Made accountable when
they do not deliver the goods. I? only
our public sector giveg a better per-
formance and produce more, many of
our budgetary problems would be
solved,

Every year, we get a lot of cob\.
plaints from the corporate seci
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¢ They want education in taxes and all
sorts of facilities. But this year the
Finance Minister has givep them a
production bonus in excise on 38 items.
But this will be abailable only if they
produce, I think, jt is a wery good
scheme.. We must give more incentives
on production. We must increase our
-output.

Import duty protection has been
given to . domestic production. This
is a very positive step. It ig the first

step in changing over from quotas and .

controls to tariffs. I feel, this can be
+aken further and more industries can
‘ll:e covered in a similar manner. Im-
ports can he liberalised, while protec-
ting production, and earning more
_revenue,

Ceman; has posed a lot of problems
in the last few days.

SHRI INDRAJIT GUPTA (Basir-
hat): The understatement of the year.

SHRI RAJIV GANDHI. With the
new tax system the consumers might
actually have to pay Jess for cement.
Everybody knows that the market
rate was very high. Under the pew
system, although there is some extra
taxation, it should still come under
‘he old wmarket rate.

AN HON. MEMBER: How?

SHRT MADAVRAO  SCINIDA
(Guna); Don’t jnterrupt maiden
speeches. -

‘- SHRI RAJIV GANDHI: Legt inter-
rupt.

. DR. SUBRAMANIAM SWAMY:
He is only saying, in r~ement we
trust,

(Interruptions)

SHRI RAJIV GANDHI: Round his
ankles. The sgelective excise duties
will mop up the black money: it will
k';m”l'ect the price distortion which
+ ¥ere existing under the olg system,
and jt is very unlikely to add to the
inflationary pressures,
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There has been no real increase in
the corporate taXation, But substan-
tial bonuses have been given higher
production. I hope this will pay divi--
dends in the years to come and help -
increase the productivity in this Year -
of Productivity.

The technical manpower at our dis- -
posal, in India and Indians outside
India, is one of the largest i the
world. We have made substantial pro-
gress in these 34 Yearg to achieve
this. It is something for which I think .
our educational planners shoulj be -
congratulated. But many of them are
not in India. We must try to usher in
conditions which will tempt  them,
which will induce them, to come back.
We have to give more incentives for:
self-employment so that they can
come bacx and help boost the econo-.
my of gyr country.

We have all given election promi- -
ses to our constituencies. Qur friends
in the position and ourselves, we -
may be dififerenting in ideologizs, svme-
times sharply differing in ideologies,
but on the economic goals, on the
economy upliftment of our consti- -
tuents, I ¢o not think we really differ.
I woulg like the opposition and us to
work together to uplift our economy
and to take our country forward.

SHRI INDRAJIT GUPTA (Basirhat):
Mr, Speaker, Sir.., (Interruptions) Let
the exodus be over, before I begin. It
will not be out of place, though I°

. belong to this side of the House, if I

would like to congratulate Shri Gandhi..

ETot that I agree with most of what he

said but much of what he said was
non-coniroversial.

DR. SUBRAMANIAM SWAMY. Even
though you @o not agree with him?

SHRI INDRAJIT GUPTA: At least
I congratulate him for hig manner of
presentation, which was serinus, which
hag not always been like that in the
past with many people on that side,

Last year I had dubbeg here Shri-
Venkatraman's budget as a egambler's
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bugget, because he was gambling,
particularly on hig expectations from
the Bearer Bonds, to see him tide over
hig difficulties, Ultimately, last year
and this year together, those bearer
bondg felcheg him an amount ¢f a little
under Rs. 1000 crores. But 35 events
show, this is not adequate by any
meang in today’s inflationary conditions
{0 tackle the enormous deficits which
are growing all the time and we have
seen this year that his young successor
whose job is certainly not an enviable
one, hag also landed himself more or
less in the same soup.

MR. SPEAKER. At least you have
given him the statug ‘young'.

SHRI INDRAJIT GUPTA: Yes,
young, and I sgy I would not call him
a gambler, I think I should describe
his budget as a ‘grass hopper’'s Ludget’
A grass hopper, as you know, Sir, does
not sit at one spot for any long time.
A grasshopper jumps about, hops about
irom place to place. Therefore, when
this Budget was presented the cther
day, many people considered it to be
rather a sort of a neutral budget, a
conventional budgel, 3 budget 1from
which nothing very much stands out
sharply, and so on. But I zhould say
ihat it ig not possible for any Winance
Minister at this stage to chart a new
path, to break out in a new direction
different from the trends ang the poli-
cies which we have keen following or
ihe Government hag been following for
the last so many 3“36!1:‘5.I

Some friends on thig side of the
House, ag far as I could make out—I
wag not present here usfortunately,
but from the reports I read—had sug-
gested that this year's budget proposals
have been dictateq by the International
Monetary Fund. I will not go that far
because I think it ig too early to come
to such a conclusion because the con-
ditionalitieg of the IMF are such that
-they require some more time tg unfold
themselves and we have read today in
the Economic Times zbout which the
Minister will tell us—he can confirm
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it or deny it—that g delegation of the
Finance Ministry ig being sent to the
USA so as to explain to thie IMF autho-

rities that the main provisions and

outlines of thig budget do not violate
or transgress the conditionalities on
the besis of which we have zot these
Special Drawing Rights, the loan of
Rs. 5000 crores. So, obviously it has
not been dictateq in that crude sense,
but on thg other hand, there is no
doubt that the Budget very much
carries the imprint ¢f the International
Monetary Fund’s philosophy and  its
conditionalities. This Economic Survey
which wag presented io this House by
the Finance Minister himself only a y
few days ago, after describing the
features of the Sixth Plan has this 1o
say .

“At {hese features are ceniral to
the adjustment programme which
forms the basis of the extended ar-
rangement with the IMF.”

So, it is not necessary for me to say,
it is admiited here at page 61 of the
Economi cSurvey that ‘gll these fea-
tureg of the Plan are central to the
adjustment programme which forms
the basig of the extended arrangement
with the IMF. There is no escape
from it now. You cannot help it. The
moment you try to get out of this ad-
justment well, that will be the end of;
the IMF's facilities without which ap-
parently thig Government thinks it is
not possible to carry on.

Now, Sir, what is the new thing that
we see in the budget this year—‘new’
in the sense that i1 is not Lasically
carrying forwarg the same line, the
same policy which was there last year,
the previous year? But I ghould say
that certain comoulsions are gperating.’
One is the massive proliferation of
black money, In spite of it, Mr.
Gandhi has spoken just now optimis-
itcally. He ig a young man, so le is
optimistic, but we do not see any effec-
tive measures being taken at all +to
curb what wag described as a pprallel
economy. It ig a serious matter indeed
for any Government {o be faced with
black



381 Gen, Bud.

money is proliferating all the time,
Secondly, the big business houses, that
is, {hose companies which come under
the MRTP Act and the Foreign FEx-
change Regulation Act have become
economically stronger and more self-
confident. There assets have grown,
I need not put these figures again.
There is tremendous growth in the
assets of these big companies over the
last ten years. Their profits have in-
creased. Their dividend rates have
gone up. These big business houses
are also pressurising the Government.
Just as parallel economy is operating,
the big business houses are irying to
, get more out of economy for iaem-
selves. They are not operating out of
any eitruistic motives. And then there
is pressure of the growmg foreign col-
laboration. These things added up
together have, I think, produced the
state of affairs where any budget
which is now brought forward 1s bound
" 1o reflect the new emphasis on these
trends i.e. the trend of so-called liber-
alisation. Liberalisation, priviously it
used to be these gentlemen—3irlas and
Tatas and so on—used to go on com-
plaining and grousing about {70 many
resirictions. {0 many controls, that this
is the higgest obstacle to production.
But now it seems, after so many years
of persuation and pressure they have
succeeded in winning over the Gov-
{ ernment of India to their phiiosophy
completely. Previously there was some
attempt in the larger social intzrests,
in the interest of self reliance, in the
interest of building a strong infra-
suucture of domestic production. There
was some altempt at least at develoo-
. Ing the public sector at planning atl
import substitution, at various types
-of controls which were meant to limit
, the unfettered activities of these pri-
vate interests. But now liberalisation
in the interests of production has be-
come one slogan of the Government.
Entry into the core sector has been
opened up to the large houses. This
‘was one restriction, very basic earlier,
and so called high technology areas
are being opened up and zoing ap-
* parently to be further opened in
Tuture to the foreign companies and
‘mainly that means to the trans-
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nationals or the mulli-nationgzl coni~
panies. What I am trying to maxe out
is, it would not be correct to say thut
under pressure of the International
Monetary Fund some new departure
or some new principles have Leen
undertaken by the Governmeni this
yvear as reflected in this T“udget. I
would remind the House that in the
IMF Memorandum and in the letter of
the Government of ndia to the IMF
it became amply clear that policies and
trends which were being persued by
the Government in this country for
some lime past and which nave been
adumbrated in the pages of the Sixth
Five Year Plan, those were approved
by the IMF. It was not necessary for
the IMF 1o say that—no, you are fol-
lowing a wrong line, you must change
this and do this and do that. What
they have said in their own nemoran-
dum is by and large the assessiment
team which they sent have said “by
and large the Government of India is
pursuing a palh which is exactly what
we want.” Of course, they want cer-
tain things to be = emphasised more.
That is a dilleren{ matter. So. it would
be wrong to say that upto iast vear
the Government was proceeding on
some line which has been uvset and
diverted by the entry of the IMF. Ii
is not so. The IMF have rubber stamp-
ed and approved what the Govern-
ment was basically doing even haiore
this Rs. 5000 crores loan came.

Mr. Gandhi himself has also? men-
tioned that this year the budget, of
course, has spared the corporate sector
entirely from the tax net. So there
is going to be fail in the revenue from
direct taxes. It has given them pienty
of concessions. Mr., Gandhi approves
of that. He thinks this is going to
lead to greater production. Time will
make us wiser whether bribes and
jobs given to these people in the form
of concession—wealth tax, capi-
tal gains tax, depreciation, al-
lowance, income tax on dividents, tax
holiday for exports plus an-
other additional Rs. .500 cores
given as export subidy, whether
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these things are going to produce re-
sults! Time will say. But every year
this question comes up and every year
we have to point out that by »lacating
and appeasing this section, this power-
ful section of the private sector, the
results are not going to follow.

15.25 hrs.

Mr. Deputy Speaker in the Chair.

Has there been some growth in pro-
duction? Well, I think, here and there,
there has been and there is bound to
be some growth when considering the
size of the outlay and so on. Bur in
the pages of the Economic Survey it-
self, Sir I have no time to quote,
though I am tempted to quoie so
many paragraphs the Government it-
self admits that increase in production
which has taken place, particulariy in
1980-81 and 1981-82 is mainly due to
three factors. One, they say, is the
great improvement in the infrastruc-
ture whose performance had become
very miserable at one time and spccial
attention was paid v see that iniras-
tructure picked wup. Mr, Mukherjee
has also claimed that the infrastruc-
ture has now improved very muzh.
That is one factor.

The second factor which I am sur-
prised to find is they admitted so many
times in the Economic Survey—the
remarkable improvement in labour re-
lations. That means, there have bLeen
less strikes, less interruptions of pro-
duction, the workers are working hard
etec. Of course, on other occasions, all
of us this side had to point out the
absurdity of the situation that when
there is such a better labour relations,
such a decline in the number of man-
days lost, strikes and all that, that
wag the moment you selected to re-
ward the labour of this country with
the KEssential Services Maintenance
Ordinance and npw with the threats
of wage freeze and impounding of
dearness allowance. This is how you
reconcile the remarkable improvement
in the labour relations. This is not
my language. This is the lanzuage
which I am quoting from the Econumic
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Survey. What are you offering them
as reward for that?

Thirdly, the virtual abandonment of
the restrictions imposed by MRTP Act
and FERA, it is these things which
have rather to some extent stimulated
production. Now, I must say one
thing before I forget about this “in-
frastructure”. The House should not
be misled because we have been told
that in the industries in the core sec-
tor including steel, there has be2n re-
markable pick up because of the im-
provement in the infrastructure. 1 have
to point out, Sir, on the 24th February
the Minister of State in the Minisiries
of Industry and Steel and Mines, Dr.
Charanjit Chanana stated in Parlia-
menf publicly that this year, that is
the year ending 31st March, 1982—
only a few days are remaining—
about the non-fulfilment of the revisad
target of steel production. He is cer-
tain about non-fulfilment and he has
saig it is due entirely to the Tfailure
of infrastructural support. He has
said fhat last year the target of 57
million tonnes was revised apward to
6.3 million tonnes on the assumption
that they would get better infrastruc-
tual support. That means supply of
coal, supply of power, better move-
ment of railway wagons and so on.
But he admits that now because of
the failure of the infrastructural sup-
port, even the original target of 5.73
miilion tonnes cannot be achieved by
the end of this month. And in soite of
admitting his failure, the EconomicC
Survey has predicted:

“New peak levels of production of
steel.”

How do you reconcile these things?
The Minister in-charge of Steel 1s say-
ing something different. After so
many years of production of our five
public sector steel plants, certainly
you cannot say there have been int of
strikes and labour troubles and so on
they have not been able to zchieve
the original farget of 5.73 million
tonnes. The Minister-in-charge has
said that this is mainly due to the
collapse of the infrastructure which
they had anticipated would be there
to support them. But the economic
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Survey waxes elojuent about tne great
achievements of infrastructure that
thev have brought about.

TH4E MINISTER OF FINANCFE
(SH3] PRANAB MUKHERJEE): He
is confusing the whole thing.

SHRI INDRAJIT GUPTA: That will
give you a chance to clear uo the
coalusion. The original target of 5.7
mi.lion tonnes had to be adher~d to.

]
SFﬁRI PRANAB MUXHERJEE: That
we are reaching,

SHR! INDRAJIT GUPTA: Not a2
cord:ng to» Mr. Chanana. He has said
in th'se few days, 20 days left, i{ will
I'e impossible to do it.

£4R1 PRANAB MUKHERJEE: Any-
wayv., I will clarify it.

SHRI INDRAIJIT GUPTA: Alout tha
burdens, thc nev impoists hat have
be2>1 imposed on the people sad all
tart, 1 think, that has Dbeen talket
abaiit ennugh he-2. There s nathing
su.prisind. If voai are not Zoing to
impose any tax on the corporate sec-
tor and direct taxes are going to be
given a go by. where is the money
going to come from? QObvisusly, ah
theze things have h2bvened. There
are additional levies to the tune of an
amaun{ of Rs. 333 crores -which in:i-
dentally is 70 per cent more ‘han that
of Mr. R. Venkataraman's budget lost
year. It ig nnat a very small aimnunt.
But it is going to be realised alm.ost
entirely ky way of customs dutiss znd
excise duties. There wili be a deuiine
in the revenue from direct taxes.

Now, it hes become a regular exer-
cise of the Go.ernment Just Lleiove
the budget, this year, from Decemb~.r,
1081 to February, 1982, in ‘*hesz 3
months, a burden of Rs. 1250 crores
was heaved on the pesple of this coun-
try througathe hikes in railway freight
rates, passenger fares, tele-communi-
cation tariffs, increase in posts ani
telegraph rates and all that The
Govermment of India claimed to IMF
that in the Grs: {6 months of the Sixfh
Plan, they have already fulflled 92
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per cent of the resources target which
was there for the who.e Plan period.
The cumulative budgetary deficit for
ibe enlire Plan period was tixed a:
Rs. 5000 crores; thnat it should noi go
2 ove that., This defcil has ole or
bzen exceeded in the first three ye.:s
by 40 crores. Now ] understand why
we were never rpermitied fo aistuss
even the aralt of the Sixth Plaa. It
is som:zthing unpre-edented. 1 to not
knov. 7 IMF v-ants that Pariiament
of Inu... .houid nol fsciss the Plun
Tni: is tre 7“ri ti »» {hat it has hap-
pened, in my 20 years of reipng in
this House, I regret {o say—DMr. Rantgu,
you should not he happy about it;
you used = sit with me once in that
corner—lhat even Plan at its draft
stage was never discussed in this
House; the i{ime <could not he found
for it.

Further, there is a rise n loans
from financial institutions—to whno=.?
We know very well—and it has gone
up in 1081-82 ' - 240 per cent, the
expansion of bank cradit has cone u»
Ly 34.3 per cent for industry, otlher
than the small-scale sector, it has
goae up by 23.8 per cent for whole-
sale {rade, As he knows verv -ell,
for the rortfol'o he was hoiding a
liti'e whie ago, an exira credit of
a s'stantial amount was found for
the jute mills. And today, in Wwest
Bengal. 13 jute milis a-e lyirz clos~l
closed down by the emplovers. What
have thev done with that extra cre<i’
which was given to them to purilise
raw jute? Only the Govermuent
knows nobcdy else knows. But whil»
production is growing in some re.lors,
on the other side, the sickness ol
industry is growing. He does not tell
us anything abouf that very much
excent to say, in future, if the units
fall sick. they will not “e taken over
by the Government.

The Economic Survey says on p. 2:

“An indepth analysis carried out
by the Reserve Bank of India to
i“entify the reasons for industrial
sickness of large industrigl units
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revealed that in the majority of
such Units, about 52 per cent.intex.-nal
causes like management deficien-
cies, diversion of funds.”

a phlite name for theft and embezzle-
ment.

“Lack of clzar markelinz startegy
and infchting among .ufferent
interests, were the maicr caus:s of
sickness.”

So, hedause of this, I think, a
few hundreds, 300 or 400 of large
Units in this couantry are closed at
the moment and the loss of praduztion
which is causel thereby does Dnot
seem 1{o cause any concern to the
(Governmant at a!l' No tears are shed
for that.

If a worker threalens to go on
strike, well he would ke shown the
Danda of ESMA!

But 400 big industrialists can close
down their factories saying that they
are sick after having embzzzled 1he
money and done infighting among
their fami.y mem®ers, nobody threa-
tens them either inside or outside the
House. So, we know in wnat type
of society we are living in!

(Interruptions)

Another point which the IMF
Memorandum is very hapoy zbout is
that the Government apparently as-
sured them that special arovisions
which were made so far for safeguard-
ing the interests of the small-scale
seltor would be relaxed and mouiiied
and made more realistie.

I think that the small-scale se:tor
in this country is quite an important
sector. But we tend to be confused
and dazzled bv the g.amour of these
Tatas and Birlas.

In this present Budget, what has
Shri Pranab Mukherjee done? 1 will
give two examples.
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60 par cen: customs d:uty has been
imposed on the impory of ser-p, ine
stainless stee] scrap, ra.sng lhe price
by Rs. 7 per kg. and this will mean. 1
am iold  that the survivel of ztoul 800
svazl] Units, smail furnates and i
manufactysers  of utensils who wuse
this scras for making utensils, their
very survival is likely to be threa-
tened. I would like to know what is
the logic kehind this raising of Cus-
toms duty ty 60 per cent. ~n

Then there is another guestion
which is even more remarkable. Lonw
ago, in 1966, the manufacture of
laundry soap, washing snap, w»as
reserved exclusive.y for the smail-
scale sector. But even today, after
so many yezars, about 16 year' quies-
lions are asked here and renlizs nre
given. The last replv given was on
2nd December in res.cnse to ore of
my questions:

““Although the manufacture of
laundry soap has been :2xclusively
reserved for the small-scale sector.
no ceiling has been put on the
capacity of Hindustan Lever Com-
pany,”

which is the king of soaps. Hindu-
stan Lever, apart from being a Lranch
of wor.d-wide multi-national Uni-

levers, 1is the king of soaps of this
country, flooding the market w:ih
soaps. There is no ceiling, no res-

triction, on their capacity for 1iaking
laundry soap and it is said here
hypocritically that:

“manufacture of laundry soap is
reserved exclusively f{+r the smal'-
- scale sector.”

In fact, the small-scaie sector threa-
tens to be completely throttled and
wiped out by this giant, this Hicdu-
stan Lever What is the policy of the
Government? Plerse explain.

Then, not content with the huge in-
flationary effect of raising railwayv
freights, not only railway f{reights,
even the exemption which used to be
given previously by the railways for
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"these surcharges on essential commodi-
‘ties like foodgrains, edible oils, sugar
and all fhesa things, which were €x-
empted irom ihe special charges, even
this exemrtion has been witixdrawn
this timeg which means that prices of
‘all these commodities would shoat un.

Still not content with this, Shri
Pranaly Mukherjee has now put an
Excise duty of 66 per cent ad va orem
on tyres which are useq by i{ricks also
for transporting cemmodities to the
market. Since 1977-78, I found out
{hat these major tyre companies have
increnrsed their nrices 14 times, they
have been allowed 14 times, to incr=ase
the prices of tyres, and they have in-
treased their profits by 400 jer cent.
There is an institution known as the
Bureau of Industrial Costs and Prices
which, I am tnld, is supposad to go
into these things and find out wh=ther
*hese companies are justified in c.aim-
‘mg such fresquent increases in the
prices of their products. Has any re-
port been received from the Burean
#bout the manu’acture of t;-es which
1s more or less, monocolised by ,_ -= or
six big tyre comnanles: everv one
knows, most of them are (oreizn col-
laboration comnanies like Dunlop,
Good Year and ali these peoplz. Again
‘this excise duty on tyre has led within
these few days to another Jemand. If
you read the newspapers, some of the
ivre manufacturers have already start-
€d saying that there will have to he
another hike in the prices of tyres
which means that this will udd to the
inflationary cost of transport of com-
modities. T would not like to say, but
T would suggest to the Minister that
be should kindly probe into the fact,
inlo the aliegalion—not fact—that
some high officials of the Industry
Ministry are in regular collusion with
these big tyre manufacturess ang it
is due to their recommendations that
these prices are hiked all the time.

MR. DEPUTY-SPEAKER: Vlease try
to conclude.

SHRI INDRAJIT GUPTA: Sinc: you
sre ringing the bell, I am getting im-
patient what I should say.
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There is a big increase in the out-
lay of the Central Plan which was ap-

‘plauded here very loudly when it was

announced. In terms of money, it is
a rig increase in outlay, some 27.6
per cent. But that is not enough. You
have to tell us what is the pattern: of
this outlay. Simply increasing the
quantum of outlay is not necessarily
going to help the common man at all.
In fact, there are tables showing cn
which sectors plan outlays have been
increased and on which sectors plan
outlavs have heen reduced, and if you
analyse {hose carefully, you will
find that the common man is not go-
ing to benefit at ali. he will hardly
benefit from any of these things. The
whole thing is geared, as ‘he Govern-
ment had been moving in that direc-
tion 211 the time—and now tne IMF
has put its rubberstamp on that—for
the so-called priority sectors. How
are these things distributed among
the priority sectors, please tell us.

We find that there is a :hange, a
tilt. in favour of exporters Lxporters
are generallv hig exporters, these
MRTP and FERA companies and the
rural rich the rich sections in the
country. This nlan outlay is not going
to benefit the =mall farmers, the
poor farmers, the marginal farmers
or the landless people. it will benefit
to some extent the rural rich who are
able to purchase tractors and do that

kind of thing.

I do not want to take up more time,
hut T would sav that this Budget is
really a grass hopper's budget. trying
to conceal the reality, the truth, and
{the t-uth of the matter is that this
IMF staff which came here to appraise
the plan—and was followed later, as
you know, by the team of insvectcrs
who bave been moving about here—
has appraised the plan and the general
direction of the Government's policy
by saying that the focus of the adjust-
ment programme is explicilly on the
structural adjustment of the econamy,
they refer. in so many places. to the
new pragmatic industrial vpo'icy—I
am quoting ail this from the IMF
document—further progressive litera-
lisation of imports, a striking change
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in the government’s policy towards
the private industrial seclor-—it may
be striking to ine IMF staff, I do not
know, but it is not striking to us, we
have segen it going on for a iong t'me—
a liberal attitude to foreign collabsra-
tion, mobilisation of resources vy
raising the administered prices, grea-
ter freedom to the forces >f inie-ca-
tiona] competition—which means 1:ss

protection for domestic industries—,

a clear shift in favour of exports, they
have said that this is a major crange
against the ro.icy of impori suostitu-
tion which in due course, in the long
term, would lead to a chan:e in the
structure of the economy.

I should say Lhis Budget is one more
nail in the coffin of sel{-reliance. It is
bartering away sclf-reliance. If you
give up the policies of imp.rt subsli-
tution and modify your policies in g
direction which you have yourself to
condemn—just nmv vou held the
South Conference in this countiry,
which was a very important and use-
ful conference, I should say and I con-
gratulate the Government of India
for holding that conference, bhut those
countries which came there, of the so-
called Soulth were telling—this is the
very malady which they are complain-
ing about all the time—that it is the
developed countries, the countries
where the multi-nationals and trans-
nationals operate, who want these
developing countries of the Third
World to attune their policies to this
goal. to give up self-reliance, to give
up import-substitution, to forget the
domestic market, to concentrate on
exvort market but the export market
is also blocked by them dut to their
own protectionism. They would not
allow our exports to go there and they
would flood our market with their
imports. Is this not that the whole
South, South Conference was talking
about? Is this not the warning which
President Julius Nyerere gave you last
week when he came here to take
an award from the Prime WMinister in
the Vigvan Bhavan? He is one victim
of IMF In his own country—a friend
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who pointed out to you, ‘Beware of“'
this IMF. Once it gets at the throat
of these developing countries, this is
what they try to do.’

I would say that the Budget—I do
not want to analyse every line of the
Budget—is only an annual reflection-
of the general policies which the
Government is following the
general economic, financial and in-
dustrial policies and so on. But I
would just tell my friend because he
is a good friend of mine for many
years—you have now put your foot
on a thorny path. You should try ta
think twice, thrice and four times be-
fore proceeding headlong along this
path because it will have the most
deleterious effecty for the Indian eco-
nomy and whether you like it or not. it
will mean that the goals of self-re-
liance, of an independent economic
development of import substitution
which we have set before ourselves
from the days of Mr. Rajiv Gandhi's
grand-father in the plans which he
had adumbrated, all {hose goals will
have to be gradually given up. They
will be eroded.

Mr. Venkataraman had said Jast
time and he had assured us at the
time of IMF discussion that if we
find that these things are going against)
the country's long-term interests, if,
instead of strengthening the economy,
they begin to weaken the economy,
then we are not under any compulsion
fo go on takine al] the instalments of
this loan. We can free ourselves from
this incubus if we consider it neces-
sarv. So, I should say that the Govern-
ment should think ten times before
thev proceed along the whole of this
path. Bul even suppnsing the whole
of the IMF thing is written off, where
will we be? Because what
is the line they have bheen
following all these vears?  There-
fore. we find that the bhiggest heneficia-
ries are particularly those very inte-
ests who are not interested in streng-
thening the economy and who are1
more interested in their own profits.
That way. Sir, this econemy will face
suicide and I cannot, of course, support
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the Budget because there is nothing
there io support it. It is only a reflec-
iion of the economic survey and the
philosophy. Therefore, I cannot sup-
port it in any case and I have to op-
pose il and I hope that he will not
just give a little bit of 2 per cent
excise duty reduction here and 1 per
cent of something which ig all irrele-
vant. You can do it or not do it, it
does not matter anything to me at all.
The main thing is....

MR. DEPTUY-SPEAKER: You can-
not expect more than that from Mr.
‘Pranab Mukherjee—{rom a grass-
j‘imppt‘r.

““SHRI INDRAJIT GI'PTA: T do not
want him next wvzar tn he a gress-
haop=er also. ]wan‘:p him 4o soitle down
comewherz. Tt ig patter that he sztitles
dow? on a firm ang strong tree of
seif-reliance and no' hop about like
"this in an unstable manner.

BEGUN. ABIDA AHMED (Bareil-
‘1y): Mr, Depuly-Speaker. Sir and hon.
Members  each vear, the month of
February brings forth great expecta-
‘tiong and horrifying fears. It is credi-
iahle, indeed that the Hon. Finance
Minisler, while slaying the apoarition
like fears of greatly enhanced 1iaxes
'and prices has provided a glow of
hope of success for the forthcoming
“year.

It is well known that in the last two
vears. the Government was pre-occu-
pied with the task of arresting further
‘deterioration in the overadll economic
-situation and in stabilizing and ready-
ing the economy for rapid growth and
development. As the flgures given in
the Economic Surey revealed. the Go-
vernment has succeeded in coming teo
erins with inflation and in stahilizing
“the economv. The time is now ripe for
the launching of a crusade ngainst po-
verlv gnd under-deveélooment, It is in
‘this backeround that 1982-83 has been
declared as the ‘nroductivity year’ and

4% newv 20-Point Programme has been

/chalked out. The cpening nf the core
'sector to large industrial houses and
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the welcoining of foreign investment
in the high technology sectur are indi-
cative of the Government policy of
achieving rapid economic progress
through increased production and pro-
ductivity.

Higher production and productivily
necessilate the mobilisalion of resour-
ces on a larger scale. The twin ob-
jectives of larger savings and produc-
tive invesiment reveal a number of
schemeas elc. whereunder savings and
investments have been mads attrac-
tive to the private investor. Notable
amaongst them are the social securily,
certificates and the capital investment
Bonds both of which are directed to-
wards atiracting private savines, most-
ly from the household sector, for the
purpose of vpubdlic investment., Among
other proposals providing for enhanced
producticn. the formulation of the
scheme of excise duty concession for
increased production of specified goods
is noteworthy.

The hon. Finance Minisier, while
making comimunication through post,
a dearer aflair. has largely allowed
the common man to have a sigh of
relief. In fact, severa] articles of com-

mon consumption such as pencils,
erasers, pens. thermos flasks, water
coolers. 1{ooth brushes. gpectacles,

water filter, hand pumpg and helmets
have been exempted from the levy of
Central Excise duty.

The social welfare zspect has also
been adequately dealt with in the bud-
get. Under the Excise Act. braille
typewriters and vchicles used by
handicapped and invalid parsons have
been wholly exemnted from the levy of
excise duty. The National Children's
Fund has heen placed at par with
other fund- of nalional character in
sn far as income-tax concessions to
donors tn this Fund are concerned.
This provwosal will enconraes the in-
flow of more and more donations into
fhis fund. At this juncture. it may
be pointed out that the National Child-
ren’s Fund wae established with a
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view to implementing programme for
the welfare of children, including re-
habilitation of destitute children, parti-
cularly, pre-school age children and
other programmes envisaged in the
national plan of action for the Inter-
national Year of the Child. I hope that
people take the initiative and donale
generously to build up the cropus of
this Fund.

Remittances from abroad go a long
way in augmenting the foreign ex-
change reserves. In the past two
years, the balance of payments posi-
tion has not been good and has led to
a depletion of our foreign exchange
reserves, It is refreshing to note that
provisions have been proposed in the
Income-tax Act, the Wealth Tax Act
as well ag the Gift Tax Act granting
concessions to remittances from non-
residents to their relatives in India. I
hope these concessions will be taken
advantage of and a larger flow of
funds from this source would result.

In my Constituency, that is, Rareilly
in Uttar Pradesh there are inter-alia
two important and large industrial
concerns, They are: (1) Synthetic
Rubber Factory belonging to Synthe-
tic and Chemicals Ltd. and a match
factory belonging to WIMCO Ltd. I
have received representations from
them in respect of the effect of the
budget proposals on their production,
sale etc. Both these factories are im-
portant in that they provide employ-
ment to thousands of workers from
neighbouring villages as well as the
city of Bareilly.

I shall deal first with the rubber fac-
tory. Synthetic rubber has been rea-
lized by the hon. Finance Minister as
being of great importance along with
other chemicals such as carbon black.
Synthetic rubber, carbon bhlack and a
few other chemials have been given
favoured treatment under the Income
Tax Act in respect of concessicns on
dividends on inter-corporative inves-
ment in companies manufacturing
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these items. Moreover, under fhe?
Excise Act also the scheme of input
excise duty relief is sought to be
extended to, inter-alia, synthetic
rubber and carbon black going into*
the production of #&yes. While both the
above proposals have been welcomed
as steps towards the raising of the-
level of production it is suggested that
the ‘input excise duty relief’ scheme
could have alsp been extended to
cover synthetic rubber earmarked for
the footwear industry. This would
satisfy the twin objectives of giving a
push to the domestic synthetic rubber
industry as well as enable the pro-
duction of cheaper footwear such as
chappals which benefit would enure to
the common man.

15.58 hrs.

[SHRr CHANDRAJIT YADAV in the
Chair]

The hon. Finance Minister is to be
congratulated for formulating the
Scheme of excise duty concession for
increased production of goods covered
by 38 Tarifl items. However, while
carbon black and other chemicals are
included in these 38 items, synthetic
rubber which is equally, if not more
important, has been excluded. It
might be in the interest of nation, as
synthetic rubber is an important in-
put, to not only include it in the lis*
of goods eligible for the said scheme
of excise duty concession for increased
production but also to give the indi-
genous synthetic industry a2 shot in
the arm by raising import duty on im-
ported synthetic rubber which would
also enable the saving of substantial
amount of foreign exchange.

As regards matches, it is to be noted
that the present budget has left the
excise duty structure untouched and
the excise duty differentials in respect
of matches produced by the mechanis-
ed sector, the middle sector and the
cottage or tiny sector introduced in
1979 are also still in operation. The
mechanised sector are required to pay .
Rs. 7.20 per gross boxes whereas the
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middle and cottage sectors pay only
Rs. 4.50 and Rs. 1.60 per gross boxes
respectively. This large difTerential
in the products of the three sectors.
As g result it has become increasingly
difficult for the mechanised sector to
market its higher priced products. 1
am told that for this reason WIMCO
has already had to lay off 1000 workers
and close down its factory at Madras.
The match factory at Bareilly is also
facing the same problem and if these
wide differentials are gllowed to per-
sist then it may also have to be
closed down leading to further unem-
loyment in the region.

Bareilly is a large and historical
city. The setling up of industries like
the synthetic rubber factory, match
factory the camphor factory and other
factories have provided a boost to the
economy. as well as, provided employ-
ment opporiunities for thousands.
With the Government being determin-
ed to enhance production and produc-
tivity, I am confident that while exis-
ting industries would be heloed and
maintained, more units such as ferti-
lizer factories and  sugar factories
would be set up in Bareilly. The sett-
ing up of ihe latter two factories
wruld have the twin advantage of
industrialisation and greater employ-
ment in the region as well as provid-
ing boost to agriculture, varticularly,
in respect of sujarcane.

16 hrs.

During 1981-82 the econcmy
has shown remarkable resiliance.
Despite the deterioration in the
balance of payments front, it
has still heen possible
to increase agricultural and industrial
production and, at the same time. to
reduce and keep a check on inflatiomn.
The task ghead is to consolidaig these
gains. Let us all join hands and re-
lentlessly endeavour to increatge pro-
ductlivity and achieve rapid but sus-
tained and equitable growth in the

ecanomy.
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SHRI S. MURUGIAN (Tiruppat-
tur); On the Budget for 1982-83, which
has been presented by our hon. Fin-
ance Minister, I rise to make a few
suggestions. As compared to all the
former Finance Ministers, our present
Finance Minister is the youngest in
age. But he has proved that he is ma-
tured in wisdem by the intelligent
Budget he has presented. He has in-
troduced the novel Social Security
Scheme under which the people in the
age-group of 18 to 45 years can invest
Rs. 5000/- and the personal risk is
covered even during the validity period
of the scheme. This amount of Rs.
5,000 is very small, I suggest that it
should be raised to Rs. 10,000/-. I need
not dilate how the value of rupee is
getting eroded day by day and that is
why I suggest a minimum amount of
Rs. 10,000/- under this scheme.

The hon. Finance Minister has offer-
ed abundant inceniives for augment-
ing production in this Year of Produc-
tivity, He has also announced the dual
price policy for the ceiment. For all
these years the middlemen were ex-
ploiting the situation for their perso-
nal aggrandisement., Now under this
scheme the consumer will be able to
get cement at 5 fixed price. 1 suggest
that cement shouly not be given to
cement stockists: it should be direclly
sold to the consumers at a fixed price.
I am sure that the manufacturers als>

would produce more cement now.

Another regrettable feature of this
Budget is that the price of postal cover
has been increased from 35 paise to 50
paise and the inland letter from 25
paise to 35 paise. These postal articles
are useq by common pcople and they
cannot afforq to pay such enormous
price for these articles. The hon, Min-
ister should be generous enough to
reduce the cost of these postal articles
to the existing level. This demand
becomes relevant when we find that
the 5-star Hotels’ tax has been abo-
lished. The Government would be los-

*The original Speech was delivered in Tamil



%99 U.on. Buaget

ing a revenue of Rs. 6 crores, Who s
staying in 1inhese 5-star hotels? Only
afllueng seclions of our society stay the
comfort of 5-star hotels, They are all
incometax payers and their hotel bill
is deducteq for incometax purposes.
What is the meaning in guving furiher
incentive to these rich people by abo-
lishing the hotel tax? This wax should
be re-imposed and the prices of cards,
covers and inlang letters should be
brought to the existing level. The
common people who are the viclims of
rising prices cannot afford to buy these
articles ai such exorbitant rates. I
request the hon, Minister to look inio
ang do the needful.

1 am sorry to point that nothing con-
crele has been offered to the agricul-
turists ir the form of reduction in ex-
cise duty of feriiiisers nor in the price
of fertilisers, When the prices of agri-
cultural inputs are mounting, unfortu-
nately the fariners are not getting
renuunerative priceg for their produce.
The hon. Minister of Finance should
see that the agriculturistg are encour-
aged t1n produce more and whatever is
necessary for that purpose shoulg be
done by him. You should see, Sir, how
the administrative expenditure has
mounted to astronomical figures. It
wag Rs. 1869 crores in 1960-61 and in
1980-81 it '‘wag Rs_ 22,808 crores. In
twenly years’ time, the expenditure
has gone up by 12 times. In these cir-
cumstances, I wonder why the Ixpen-
diture Commission was abolisheq ab-
ruptly. Unless there is giscipline the
tendency to speng will be on the in-
crease for ever. The Expendilure
Commission ghould be reconstituted so
that ways and means could be found
for curbing the ever-growing adminis-
trative expenditure. Only when the
administrative expenditure is curtailed,
the savings can be invested in deve-
lopmental projects meant for the com-
mon good. For example, the vital rail
project for the economic growth of
Tamil Nadu, the Karur-Dindigul-Tuti-
corin BG line wag includeq last year
in the Railway Budget, Like offering
sugarcandy to hungry elephant. 3 sum
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of Rs. 70 lakhs has been provided for
this project ihis year The argumont
adduced ig that there are financial
constrainls, If we can reduce the ad-
ministrative expenditure even by Rs.
5 crores, that sum could be allotted for
the. important railway project meant
for the economi¢ development of
Tamil Nadu. I request the hon, blin-
ister 10 do lhe needful in this matter.

Another important issue 1S
1the invesiment ol 2.0.1 Ra.
9,200 crores we have mude in
the public sector irdustrial

units, The concept of public seetor is
being implemented so as {p capture the
commanding heightg of economy and
not be al the mercy of private sector
jor the industrial needs of the country.
Out of 168 irdustrial units, during
1480-81, 74 indusirial units have 1n-
curreq a loss ¢f Bs, 752 crores. This is
a substantial sum. Careful attention
should be paid 1o such heavy lusses in
our public sector wunits and sleps
should be initiated immediately ior
averling such recurring losses. This is
a drain on our economy. The Govern-
ment of India should ensure these pub-
lic sector unitg become profitable and
contribute to the general revenueg of
the country.

Here this question gassumeg serious
significance in view of the growing un-
employment in the country. According
to the Economic Survey, 70 crores of
veople have registered themselves in
the Employment Exchanges. The prob-
lem of unemployment is growing by
leapg and bounds. A Commitiee of
Experts should be constituted to sug-
gest immediate ways and means [or
solving the growing unemployment in
the country. If this ig not solved
immedlately, the volcano of frustration
can erupt any day in the country.
Alternative job opportunities must be
generateq in both public sector and in
private gector.

It ig also relevant to point out here
that unnecessary expenditure in (he
States should be also curtaiied. For
example, the Poompuhar Shipping
Corpor.ition of Tamil Nadu hag ¢con-
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tracteq with a West Gerinan jirm for
the pucchase of three ships at a cost of
. 100 crores. The D.G. Shipping and
the Shipping Developinent Fund Com-
mittes have pointeq that this cost is
50 per rent higher than the cost of
vessels availbale elsewhere. They have
poiniey that the same vessels at 50 per
vent cost is available in Japan and
Soutn ‘smea. The Central fzovernment
cannnt aliow Rs. 50 crores in foreiga
exchange to be fritierzd by this Poom-
puhar Shipping Corporation. Two,
thrze days back, the English news-
pavers in Delhi have published 0 news
item in which this Corporation is
called as the Schuool for Scandal. The
'éovernment of India should ensure
that vesels at the cheapest price are
purchased from wherever they are
available.
\

Then, I woulq like to point out that
the incometax arrears run t¢ about
Rs. 400 crores. If endeavours are
mace ta collect these arrears, then
there will be ng neeq to levy addi-
tional imposls for cne year. Similarly,
energetic efforts should be made for
eradicating the wide-spread evil of tax
evasion.

Our people are hoping against hope
that vigorous implementation of 20-

oint prograinme would rescue them
Iom abysmal poverty. But, unfortu-
nately, the sums allocated in  this
year's budget seem to be lesser than
last year's allocation, Unlesg the 20-
point programme is implemented ear-
nestly 40 croreg of people living below
the poverty line cannot get the essen-
‘tial commodities at a fair orice. The
distribution system, which j; one of
the 20-point programme, should be
Strengthened throughout the country.

Unforiunately, the present State Go-
vernament in Tamil Nadu has not exe-
cuted the irrigation gschemes which
were approved by the Planning Com-
mission here. The reason advanced is
that {the had teen started hy the for-

er State Government and so they
Shoulg not be completed. In many dis-
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wrictg of Tamil Nadu, the drought is
nel oxly recursing but in fact hag be-
cume a permanent phenomenon. The
Government 57 Iadly cheuld iritiate
steps 1o find c.t{ wi.t a-c the disiricts
in Tamil Nadu which are purennially
unde, drought conditions and which
are ‘he approved irrigation schemes
that have not been implemented by
ihe presenl State Government of Tamil
Nadu. I make this gppeal becaus2
there are no representative institutions
like Fanchayats Panchayat Unions or
Municipalities tg reflect +the problems
of the people in Tamil Nadu for the
past 5, 6 years. I suggest that el*c-
ticns {o these Jemocratic instiluticns
shoul; be held without further delay.
The Government of India should eome
to the rescue gf ithe people of Tamil
Nadu in thig matter. The Government
of India should alss ensure that un-
necessarily huge sums are not frittered
away, that too in ferz2ign exchange. ..
buying ships at fancy prices. The sav-
ings in this can be utilised for the
people’s welfare programmes, With
these words I conclude my spzech

SHRI Y S. MAHAJAN (Jalgaon):
Mr. Chairman, Sir I rise to congratu-
late the hon. Finance Minister on {he
budget presenteq by him. It hgg been
describeg by an hon, Member as the
grass-hopper’s budget. However, on
the contrary I find that the budget
showg a determination to grapple with
the economic problems of this country,
It hag been so framed as {o achieve the
main objectives of our economic policy,
namely, firstly to reduce the inflation-
ary pressures in the economy secondly
to give a boost to production and raise
savings, anq thirdly to narrow the
vawning gap in the balance of pay-
ments, All this he had to do under
ceeain difliculties. One. he has to raise
the defence expenditure by 11 per cent
in view of the uncertain internaticnal
situation; two, he had to provide Rs.6on

rares or more by way of interest
on debls Lath iatsr-al an? external,
an? three. he had to grapnle with a
deficit of more than Rs.2000 crores on
the income side during the next vear.
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The economy hag responded well to
the policy incentives of our Govern-
ment, The industrial production is
likely to increase by 8 per cent agri-
cultural production by 3 per cent and
the gross national product is likely to
register an increase of more than 4.6
per cent. Thig i almost the target
which has been Jaid down in the Five-
Year Plan. There hag been a consider-
able improvement in the working of
the infrastructure. @ The working of
the infrastructure began improving in
the middle of 1980-81 ang this progress
hag been sustaineq during the whole of
1981-82, In the case of coal, for ins-
tance, the production increased by 11.5
per cent and the target of 121 million
tonneg is likely to be achieved by the
end of this financial year, Similarly,
power generation has shown an in-
crease of 11.6 per cent during the same
reriod, and the total tonnage of reve-
nue earning traffic by railways has
increased by 16 per cent during the
first nine months of thig fiscal year.
This has encouraged the Finance Min-
ister to tak. steps tg increase the pro-
duction still further in 1982-83. With
this objective in view, he hgs provided
for a steep increase in the Plan outlays
in the Sixth Five Year Plan, in critical
sectos, such as Energy, steel, fertili-
sers, etc. The Central Plan next year
represents an increase of 27.6 per cent
over the Pian for 1981-82.

At the present juncture of our eco-
nomic history, the most crucial sector
is energy seclor. Ags regards crude,
petroleum, which has been the bottle-
—neck in our economy, the out lay has
been fixed at Rs. 2045 crores, which
represents an increase of 90 per cent
over the current year. The outlay on
coal {s being increased to Rs. 877
crores, which represents an increase
of 52 per cent over the current year.
And in the power sector the outlay in
the Central Sector will be Rs, 929
croreg as against Rs. 729 crores in
1981-82. On the whole, the outlay for
energy sector will be 62 per cent high-
er than in 1981-82, This increase more
than neutralises the increase in the
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cost of inpuls during the last two years
and makeg provision for greatey in-
crease than had been proposed in the
Sixth Five Year Plan.

A provision of Rs. 2173 crores has
been made for irrigation
mand Areag Development as against
Rs. 1830 crores in 1981-82. Irrigation
is the ~cucial factor which l2ads to the
adcption of improved methods of culti-
valion and increase in production. It
is the basis of our strategy for agri-
cultural development.

I would like {» make one sugges-
tion at this point that though we
have spent a stupendous gmount on
this in the last 30 to 35 years, yot cur
methcds are extremely waslefr! QOur
wale resources are not being usel
with ecanomy>, as they should Thave
been used. since it is a very scarce
resource. I therefore. suggest that we
undertake research in technology and
try to adout the trikle or deep method
of ircigation. Witk  this method it
will be possible for us to make use
of our water resources optimally and
cover almost the whole area in India.
With 7 ty 10 inches of rainfall in Ts-
rael they have brought all their land
under irrigation. So this is an area
where some nart of the allccalion
chould he used for research and deve-
lopment.

The 20-point programme calls for in-
tensive efforts in some areas vital for
development ang for the welfare of o~
people. The Hon. Minister has done
well and has rightly provided for an
increased allocation for this item of
nation building activity. There is nat
the sllghtest doubt in my raind that
these measures are calculated to boost
production in a big way.

.

Secondly, savings are the sinews of
capilal formation; and capital is the
basic of modern production.
roduction ig capitalistic in this sense,
ang not in the sense that is usually

ang Com-

Modern .
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adopted by some Members on the other
side, Therefore, the Budget has given
encouragement to increased savings.
The concessiong proposeq for this pur-
pose will ‘benefit not-agly the small
man, but alsg the middle-income peo-
ple. The fairly high rate of savings in
our society, which js about 22 per
cent is a source of economic strength.
But the larger investments, which are
contemplated in the Sixth Five Year
Plan, cannot be made, unless we in-
crease our savings still further. Crities
say that our proportion of savings to
the Gross Product ig already very high.
It ig higher than what it is in most of
the countries, Therefore, it is not pos-
sible to raise savings. I say it is pos-
sible tg rgise savings and with the in-
duzemenis provided by the Hon. Fin-
ance Minister, it wil) not be possible
to raise savingg stiill further. We
must do that. Otherwisa it will not
be possible to carry out the larger pro-
gramme of investmnt during the Sixlh
Five Year Plap in a non-inflationary
mariner.

Sir. Flanning is not an easy process.
It is 3 common to say that “Planning
is as difficult as rising oneself by
one’s own bootstraps.” Unless we rea-
lise that, we cannot succeed in our
Planning. The Hon., Minister has held

out inducements which are bound to

have that eflect. Among the many In-
- ducemer.ts he has proposed, particular-
ly welcome are the two savings instru-
ments viz. the Social Security Certifi-
cale and the Capital Invetment Bond,
The former, viz. the Social Security
Certificate will benefit the small man,
ag nothing else has done so fgr in our
economic history. The investment will
be at a higher rate of interest coupled
with a form of insurance. It is an
ingenious way of making the small man
save and contribute to the develop-
ment of our public sector.

Our friends on the other sides have
complained that the Budget will lead
to accelerated inflationary pressures.
Even some economists like Prof Lak-
dawala have expressed concern over
the possible repercussions that would
result from the enhancement of com-

modity taxation, Let us taka. their

case.

The overall burden on the commu-
nity wouly amount to over Rs. 1300
erores, if we take into account the
effects of the Railway Budget, in-
creases in the charges made by the
Telephone and Telegraph department,
along with Rs. 391 croreg from.increas~
es in the basic and auxiliary duties of
customs, and Rs. 196 crores from ex-
cise duties, While imposing this bur-
den, the Minister has taken care to see
that they have the minimum effect on
the lower income groups of the com-
munity. Not only that; he has gone
further and given some concessions on
articles of special interest to the poorer
sections. He has left uncovered a defl-
cit of Rs. 1365 crores, which is substan-
tially lower than the Rs. 1700 crores
deficit of the current year.

These factors, viz. the total increases
in taxation and payment for services
of telegraph and telephone, and the
Railways, and the leaving the deficit of
Rs 1365 crores uncovered, will it is
conlended, trigger off inflationary pres-
sures. May I point out that it is pos-
sitle to meet these inflationary pres-
surcs, by rising productivily? This is
the prime gbject of this Budget, and of
our economic policy this year. Increas-
es in production and productivity can
neutralize these forceg to a large ex-
tent. To say that they would not,
argues your pessimism  gnd not optl-
mism. -

Secondly, our monetary and credit
policy has shown its efficacy in re-
straining aggregate demand, This is
a powerful factor, and will continue to
operate during the coming year. Third-
ly a point which has not been made by
Members on the other side is that we
have been suffering from a large deficit
in balance of payments. It is larger
encugh in» make us uneasy. It will
continue next year. Even if we meet
it temporarily, there will be 5 loss of
foreign evchang. reserves; and this
means there will pe a reduction in the
amount of money—which will have a
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defla’ionary effect, A f{all in the foreign
exchange reserves will mean a reduc-
tion in the amount of money in the
country, ang it is boung to have a
highly deflationary effect on the price
level If you consider the factors on
btoth the sides it is reasonable {¢ con-
clude that the fears of inflation are
unfounded, agnd that the price level
will remain steady, 'with a small flue-
tuation on either side.

Th e iz anolher basic feature of
tiie Budget, viz. thit it makes 3 geroug
effort to meet the yawning gap in the
balance of paymenis. This has heen
increasing during the last 1hree years,
and os a result. we are in a serious
predicament. The import bill for cil
arid oil products alone eats up 80 per
cent of the value of our exports. The
deficit in the balance of paymentg last
vear was mor, than Rs, 5,000 crores
Il ig likely to be of the same order of
magnitude during the next year.

Tho Budget containe a number of
welcome measures {0 boost our ex-
porte cuch as lax relief to exorters
whose export eamings for any vear
exczed thosz of the previous year by
more than 10 per cent; exemption
of 25 ver cen t on the income of
construction contractors from
foreign business. These 2nq other
wrovisions will certainly help in in-
creasing our foreign exchange earn-
ings. A number of measures have
also been taken to attract larger re-
mittanczg from non-resident Indians
and foreign nalionals of Indian ori-
gin, These remittances have heen
of great  help {, us during the
recent years. It ts natural for any
country undey the circumstances to
take steps to  bridge the gap in the
balance of payment and tha* is what
we have been doing— for instance.
import gsubstitution  incouragement
to exporters and expanding the pro-
duction of commodilies Like steel and
fertiliser, which we have to import
on a Jarge scale. We are taking
thase step: to bridge this gap, hut
when we do it, members on ihe
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other side accuse us that cur budget
is framed under the influence of
the IM.F. This policy which we have
b2en {following has been tho2re for
the last not three or four years but
five {o six years. We want to make
our trade balance viable; we want
to set that there is an equilibrium
in the balunce of payment that is
between export and imnort. What-
ever the suggestions of the LM.F.
are, the onject of our policy will be
to hridge the gap betwezn exports
and importy that is lo increase our
exvort ang reducs nur import, ag far
ag possitle so that there is o1 equilib-
rium or balance betwesn the two
sides of the account; and that is
what js called the <iructural chaage
in the economy.

Mr., Gupta referred {2 some sug-
gestions madz by the IL.M.F. What-
evor they are, 1the obj2ct jc ‘~ athisve
this objective. We will conlinue 1o
follow the npolicy which has been
valid and which was belpful to us
during the past years.

The hon. Financ> Mirister has
made a small increase in the direct
taxation leaving ihe whole basic
structure intact. I am of the view
that the rate of direct taxation could
be lower bue th> enforcement should
be strict. It is in this field that
our performance has been poor, if
not miserable; and as a result black
monev h?g in-Teaszy by Jeaps and
boundgs and our Government js un-
able to control the economy and
it functioning the Budget says that
the mernicious growth of blackmoney
in the economy has been a major
socurce of concerpn to th> fa0vern-
mert and the Parliament; and that
“our commitment {o eradicate all eco-
nomic offences ig firm and uncomp-
romising”. Theze are brave words.
I hone and pray that they will be
matched with suitable action. With
these words, I support the budget.

sty w1 15 &34 (=igAr) o
AR TWNEG BERd, A=AGa a9
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BT AW FIgT ST Iq G Hid
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fRudra &1 af97-—guuT 793
SHFT  Wuen W g weFd A
gHST 1A F1 AfA AT @ F &
FAT & ATT WA UM FTHAT IR
g2 7 wdlr dvA-w fia goodgt B
THo Yo Hlo ATV T gATCNIH

T WIHIE FAZTAF gt 7T T |
A YTRGTd §1 F FTA FEATAT
g 3%l YA A0y I AT (T
g1 W FS-I3 IrIAE & § Al
A IAF SIAT 97 SAIT WIHAV Gl
g ATy STAY ¥ TISHd aE TS
WG Y A E $AF AW FI SqE
% @, «fA S 9T ® 3
Ara TG E, A AETT FwOHDHY
wagA A€, YARr g T Ay
oI §, T F8 3A owAv are 3
Zaia o qra At g9aT ofvony ag
gt gy fr st of ety amadane
BT ST g
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YDHr Ol wedldn B faad 2w
FI G QHEQT & QWA Gl QAT
g, arg-g-vw /i ar L fue

. w¥arg, WA agvis & o ang

3 faar-fimiR o wRw § agi g
Bie AgA avEaT FLEHIC G W

. AT @ §, AE-F @ AgF AT g

@ E1 YTy FT 3 goa &,
fagix  #1 adi gida § afedi =

- QFIET H AW FQ A1 HGH| BT &I
BHTIL 9R7

gg AT AT VEi g |
<9, TATE, FATH, WEA GLH W A
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Fifar AX4TC A GAFT wrgfedat s
gYE fwardtar AiwTaginT 8, 38T

FL AN TE G FE BT WA H Al
& &% fear g Hre gH at afvoay ug
gt vgr g fa &UT A, wes,
3az, faqr FUSMT Eiad @r B
Yad AT Al W44 g V&0 YA AT
QHIER OB( aeal FTfEa |

gWIt Sl CEIRR Fegnd A7
WIga FHTHED agig ! S AT
FrER Al e A g, A F I
FTs &, di@gT & a8f ¥ S #Fa
W& wid g, Wi owefer § gad
fad s guz i g =13eqr a4 1
gHTY BW AN [I-553€F MH|T 7Y -

.89at M & &1y A gER Wi ¥A W

afe gy 3 @M & S &, @@
F A £ATA AT 0 F00 Q9 AT
33 whaT € ! R D IS AM T
AuRT fo d8E W A3 U gH W Wi
NYET HIT @I W7 A9 9 I

J

»

L1 - - L] 9
wTqi % fwg 9al

& Ta¥ gwit PR Far snaEn R, &9 U

w1 Tud Far fidar g7
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gieaqi & fagale srfgarfaat
3 fag st am #) gigwrg § w9 SA
sgal 3 a1 FeIfag fraar ) wrg
ArfEaEr Al F aga § WAL qIEY
agr A W T Th ATA Bl AT
A A @ o a7 Rar & v @A
FaATHY ¥ fAw S aga ardar
F AT 2, 78 wa TR gfaAt #AR
arfaaifagt 51 agf fia awr, 94
dATT ¥ OFTHT § a¢ @@= agig
2@ ¢ F M gFraa o7 g1 feared
2 A7 M FAS-FAS wey faws
it & @w &, wa Fr feafy wr

YT FY %19 A 39 ST A FHT

@AT g7 g4 94 & WA FHAWA
#1 AT g§ AT y¢ FL Atar g
f& 7da sdrga & arva17 Sl
T 21 34 fF 991 1afag T
grar & it gaw 3 QI
§ 78 FT GFCT | AN HSA
fAMMA F7 7O F) wgr T g BW
qQIy 2 AT A4 ¥4 M QAN FT QT
2 ot 4 fuw? gu ¥ & =rgem
FAL A FTo AT A g, @ 5
Fq 34 2 F FAT T u¢ AOF
f& gaivr o4 @ % Mgt |, T
R Hf ATHIT §, 9 W F IaT
AT | A aF T QN F NN
A FAT & QFLY AgE TIA, o«
ah & auaAT g f& . N avh
Agf -3 awdr WX A Fa A AT
FE qAT G AwAr &

T @ra «IC 9T TR A4 /T
®2AT ATZAT T | ATAR 219 & @Y
H, A8 € | WA A9 & AFTE
F 1A A AT uT & 1 wIS AEFTATE
g9z & T FAT § a€ & MTan
» ¢fagRas 3 @Aiw &, N anm &

daz & g W faaa  awmt
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¥ A g AT MTwm x e B
ga f T fody g = WA 7@
amTa Aff &Y | Wi ug feofy =@
T & wir awe ygr feafa sadr
W&, & TF gy Ol WO fomig
1 ft wew qF FY 9w qIA
A4t f6w ag Newma am N ag fmm
TR, Fg AW WY F A 7
IO} | BTN ¥E ¥ A A TR 8,
Fa W ¥ FTW 43 g 5 9¥
B IITT EW gREy FVd g ©A &
T ¥ W A ) 719 §, va ¥
F9 & AFY § 1 97 ArFImWEr A
@9 A FTY YAT IRgH F AT
aam T § f5 97 TEQ FIH BW
B fagr qrar g, &1 g7 T F I
E | ™A T F 3 fag FE
ATHT AN F FWAT 9T |

OF qQ 7 Y3 W HgAr Argar
g f@ gumn1 argeg sa@ & wHai
gofa gy smaT @ S A 918 F
# fau wre & ;A T wisAW FATAT
gl ? | dAtT ¥ I TF WES
FIEQA q1a Fr *®vq wWar-§ &
3§ A ark fied A AT A 15
arg A1 94 & faaiaq aa A @3 §
A ¥ g H{ FHF I CH AT
amF @y Ay, ¥fF ga 2 fag
L sgacar wq A nAY T AN
iag g I @ E R
TH AHIT, TF o o Mo FI
59T AT ATFIT AM 9T dT ¥
q@¥. & faw sar g &fwa &R
faw e =T ;L gaeqr Agh A
- F Fgal wigar § Fn o gait far
o#r wmaear 7 & fr atw Y ow
AT %97 dq A Q. WH F
7R A 15 fam ar @7 2@ fRgm
qa #r feafa @1 § wa #Y gaq
FaT & | ®E ¥ ATE F( WA
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ot yurefag =9

Wil & W g { g A faard
agY 2 21

TR QA W F YR FEAT WAl
ool ¥ goige H gEarw
TH FFA AT TWH FRT & 1 /A
WM & T@ FT ATHIA 98 AT TH
g dar & ™ g & osmard &
HINTAU FI NT 1 YW TG WY
FY HEAAT F7d § WX w9 e
q3 T NGITA FOATHINAT 7
2w feafa ag & & mgwv om
FT & §T9T ToRMA &7 § W faded
ot & GE FME F 3 Ag wny
21 wg@Ad oA AT 7T,
g ¥ AT & 9A1eT At FRaTAfEA
F9 3 FH A F A AGATT
fra &%, 38 & favr 3@ wq #
Fral Afgm | w8 1@ 9T & 7T
qayr  *FNT, [AE 9a  F s
Afsg ¥1 [T AV F1§ Faear Aifag
fag A AR F ¥ TR 97 HERATT
frm @3

w/ WY 4g g & gadl a1
aww FEwm f& faem ¥ wamm
afrada wrq arg ot fearfagr ar
wirer memaTvRg A 1@ FifE w19
WY § G fedfma WY & &7 A
g A v w 5" % admn H
qZAT 9SaT § ) W U9T W A
¥y fa wa @ 9 T F fag
waram w1t | ofsmw afem FHmA
1 THr geear w4 Aifge wfe

I NPT A [SYT WA FAR Fr

wifim FX A7 wwa § W w
AgAEHAT HWT wIEFar & feafw

¥2r @ v &, 9@ a7 wlaa i NE

€7 qral av aE |
Th 0T B WY F R ggFgar
g 5 g sn-wramw &1 TS Al
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& a0t &1 qwz WF g, fred gu
ﬂ'\ﬁﬁ"ﬁ'{".‘ﬁﬁff%qﬂ?a@q‘g
fraral w1, 79gd W awz 2 ¢
AFR wAAfAt ¥ g ad g0
¥R wme Adli & fer adf @
48 o Jga AeFAlti A Fwian gl
¢ f\a &1 S@E g qom @ Faw
g A BN A Smar v wg Fr
N frdgq an ¢, fgaaa &, saw
ToHT GIqET G qTFAT | G, FEd
T § T AWE &7 WA @Al avarl
g ! |

SHRI R. PRABHU (Nilgiris): Mr.
Chairman, it givegs me great pleasure
to participate in the discussion on

the General Budget of the year
1982-83. '

Sir, I would like to take this opp-
ortunity to congratulate the  hon
Finance Minister who has presented
and excellent Budget within gix weekg
of his taking over the office. The
Budget shows maturity and compre-
hension of the economic problems in
thig country and it also shows a prag-
matic approach in tackling them.

Under the leadership of our belo~
veq Prime Minister, in 1980-81 we
have achieved a rise in national in-
COme by 7.5 Per cent and in 1931-82
our GNP has increased by 4.5 per
cent. I am giving these figures be-
cause I would like to point out that
during the first two yearg of the
Sixth Five Year Plan we have achie-
ved a growth rate which is ahead
of the target lald down in the Sixthi
Plan. Our industrial production has
also increased by 8 per cent. I would
like to say that when this budget was
being prepared there were a lot of
constraintg to be taken into account.
On the non-development side we had
an expenditure for defence which in-
creased by Rs, 900 crores and the re-
venue from the bearer bondg which
was available last year, ie., Rs. 800
croreg is mot available this year. So,
I would like to say that it is not a
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mean achievement for the hon. Fi-
nance Minister to  present a budget
with only a taxation of about Rs.
470 crores and leaving an uncovered
gap of 1350 crores. This deficit financ-
ing is hardly one per cent of the
Gross National Product in the cur-
rent year which is estimated at Rs.
1350 crores. This order of deficit
cannot be called inflationary.

Sir, in this budget it is gratifying
to see that certain schemes, certain
innovative proposals for investment
have been provided. The first is the
Social Security Certificate which en-
18 and 45 to
triple their investment, subject to
a maximum of Rs. 5000, in a period
of 10 years, This Certificat, 8s an
investment which provides social se-
curity for the investor’s family would
be very popular among the rural poor
and people of small means.

Sir, 1 have a small  suggestion in
this regard. Instead of the Reserve
Bank and the State Bank of India
dealing and issuing these certificates,
I would request the hon. Finance
Minister to consider whether he
would allow commercial nationalised
banks to deal with and issue these
certificates. Also, why not implement
this scheme like the DRI (the Di-
fierential Rate of Interest Scheme)
where each region or each district
has a lead bank? Similarly, for these
Certificates alsop a lead bank could
be identified and they could be dealt
with these. I may go a little
further and state that the post offices
which have g large rural network
could also be used to deal with and
issue these Certificates. We are deal-
ing with the rural people, people of
small meang who really do not know
what investment is. So, by these Cer-
tificates, I am sure that these small
people, the rural people. will push
their savings and investments ahead.

I would like to say that the Capi-
tal Investment Bond which is the
seconq bond, is g gstep in the right
direction. My thinking is that this
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helps a different type~6f society. The
best entrepreneurs in this country can
expeey a rate of return of 20 per cent
on their investment. If they belong to
the higher income tax group, they
will pay an incume-tax at the rate
of 66 per cent which would work
out to about 13.2 per tent. This
does not take into account the Com-
pulsory Deposit Now, Sir, the
rate of return on this higher in-
come-tax ig 6.8 per cent.

These capital ‘investment bonds
contemplate income tax free return
of 7 per cent. It is in keeping with
sound financial principles.

Capital investment bond has in-
voked a lot of criticism in most
places and recently in a workshop
organised to discusg the finance Bill
by the Madras Chambers of Com-
merce, there was a lot of criticism-
stating when this bond is issued, the
private sector would be deprived of
their working capital, 1 do, not agree
with thig criticism. This criticism
has come in the press—both in the
Economic Timeg and the Financial
Express. There would be no drain on
the fixed deposits of companies be-
cauge of these bonds. People who
invest in fixed deposits in companies
are different category of people.
They are small people. They inves#
Rs. 5000, Rs. 10,000 35 a maximum,
They do not have any Wealth Tax
or Gift Tax problemg which  this
capital investment bond contem-
plates to help. This capital invest-
ment bond would probably get
larger investorg of larger sums go
that they get some help in wealth tax
and income tax,

I would request the hon. Finance
Minister that he could think of in-
creasing the ceiling of interest rate
on company deposits from 15 to 17
per cent. The most noteworthy as-
pect of the Budget is the scientifie
and pragmatic approach to the eco-
nomic problems involved rather than
doctrinaire classical approach.
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One of the most welcoming fea-
tures of the budget is the dual pric-
ing policy of cement. We have a
mixed economy gmd We have to
live with this economy. This implies
simultaneouws existence and develop-
ment of both public and private sec-
tor» We have a mixed society—
poth richh and the poor. A scientific
approach  to the  pricing policy
should ensure that the commodities
of masg consumption are available to
the poor at fixed price and people
who can pay for them should pay
more price. This is real socialism.
We have achieved a fair amount of
success in the dual pricing policy of
sugar. So, I welcome the dual
pricing policy of cement.

Thig is also the justification for
spending lot of money on food sub-
sidy fertiliser subsidy, because this
is the commitment of our economy.
I would request the hon. Finance
Minister to see whether this dual
pricing policy could be extended to
other items ag well and whether the
Ministry of Finance could at stages
introduce this to other items also.
It is my sincere recommendation
that hon. Finance Minister may re-
quest his Ministry to spend some
time to go through this.

In this connection I would like
the Ministry also to make an exten-
sive study of pricing of various com-
modities. At present there is a
galaxy of laws by which production
is controlled at every stage. There
ig very little law to control distribu-
tion, I would like to say that here
is a considerable difference between
whet the manufacturer gets for any
particular commodity and what the
¢onsumer pays for that  particular
product. In my constituency there
is a large number of potato growers.
They do not really get even the cost
of production of their potatoes,
But when you come to the city and try

to buy potatoes the price is five times,

The price
drugs at the

differential between
manufacturing stage
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and what the "consumer pays for
it is very large of the order of 115
and I would like to draw the atten-
tion of the hon. Finance Minister to
the fact that in 1981-82 while the
wholesale price index has risen by
4 per cent only, the consumer price
index hag risen by 13.5 per cent.

It is very alarming to see that
every itwo monthg D.A. instalment
being due which costs the excheguer
about Rs. 70 crores. This cannot be
explained away just as the time lag
between the manufacturers price
and the retail price or the wholesale
and the retail price,

The difference between the be-
havious of the wholesale price
index and the consumer price index
is symptomatic of the distribution de-
fects in our economy and unless the
distribution prices are controlled, the
consumer price index will not behave
like the wholesale price index. It
is not enough for us just to say that
the wholesale price index is not rising
by more than 4 per cent and we can
be complacent, We cannot be comp-
lacent.

17 hrs.

As you knéw, the villain of the
price of our economy is the trader
and his speculative tendencies. That
is there all the money goes and prices
get jacked up at all levels. There is
no control. For example, the Central
Government have enacted a series of
laws both at the licensing stage and
at the stage of production. But there
has been ng equivalent legislation for
distribution and the only control on
the traderg is the sales tax. In sales
tax administration there is much left
1o be desired. I would request the hon.
Minister to make g careful study of
this aspect of wholesale price index
vis-a-vis consumer price index and
the Bureau of Industrial Cost Prices
or some agency be asked to go inte
the details and try to find a scientific
solution 1o the problem. Thig idea is
in keeping with our hon. Prime Mi-
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nister’s statement when she replied to
the deébate on the President’s Address.
She sald something to {he effect
that socialism does not consist only of
putting restrains on production. In
essence, what our economy needs is a
substantial shif{ on control mechan-
ism from production to distribution
and we should ensure 5 scientific and
equitable distribution,

1 have something to say about con-
cessions in excise duty. I am very glad
that hon. Minister has linked producti-
vity with concessions in excise duty
and has identified 38 tariff items for
this purpose. But it is very unfortu-
nate that the hon. Minister has for-
gotten about the tea  industry even
though in his statement in the House,
he said that our traditional export like
textiles, jute and tea were facing un-
favourable world market conditions. I
would request him to reconsider and
see that if he could include tea alsoc
along wilh these 38 other items.

As you know, the encouragement of
the small scale sector is the  basic
tenet of our industrial policy and the
small scale sector is always encour-
aged. In the tea industry also, there
is some small scale sector and in my
constituency, Nilgiris in Tamil Nadu,
there i a small scale sector in the
tea industry existing for the last 40
years. There are about 20,000 small
growers having areas ranging from
half an acre to ten acres. The tea

produced in this small scale sector is

serviced by small factories called
Bought Leaf Factories which cure and

dry the tea leaves. The tea produced
by such factories are also gubject to
the same excise duty as the produced
by factories in the organised sector.
1 think, it is very unfair, and the small
scale gector in tea should be properly
identified and categorised separately
for extra relief. I would request
the hon. Finance Minister to recon-
sider this case, as it is an important
one, | '
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There has been a lot of criticisms
about the IMF from the Opposition
side. In fact, theday when the Finance
Minister presented the Budget, when
I walked out into the Lobby, I heard
Opposition  Members saying in one
voice that the IMF influenced the
Budget and the Budget is influenced
by the IMF. It is the only thing which
they said, except for one or two Ja-
nata Members. I would like just ¢o
make one jpoint, Here, none of them
have really substaniiated how the
IMF has really affected this Budget.
The IMF has laid down certain limits
in the total domestic credit that should
be made available and the net credit
to tht Government sector. In actual
practice, we are well within these
limjts and the Finance Minister could
have gone in for more deficit financ-
ing and more public borrowings and
still would have been within the
limits imposed by the IMF, So, I do
not see how these people can say
that the Budget was influenced by
the IMF. Since he has not done this,
if any proof is necessary at all that
he has not been influenced by the IMF
in preparing his budget.

He has also increased the auxiliary
duty on imported items. One of the
conditions of IMF i5 to liberalise im-
ports. This would naturally add to
the cost of imports. My only conten-
tion here is that there should be pro-
per utilisation of foreign exchange
reserves. I would request the hon.
Finance Minister to see that our trade
deficit is minimised by proper use of
foreign exchange reserves for  oil
exploration, ete. and not for import
of VC R's and colour TV sets and
other such imports by so-called im-
porters for seedling purposes with a
view to manufacture these items.

In conclusion, I would like to con-
gratulate the hon. Finance Minister
who is the youngest Finance Minjster
for presenting this budget and he has
proved that given an opportunity,
youth can do what age could.
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*SHRI K. KUNHAMBU  (Canna-
nore): Mr. Chairman, Sir, let me
say at the outset that I generally wel-
come the budget presented by Sl:.u'i
Pranab Mukherjee, the youngest Fin-
ance Minister {hat free India has ever
had. Although he has not ventured to
bring about a revolutionary change
in the Indian economy through his
budget he has taken certain very im-
portant steps to srengthen the eco-
nomy,

The most important feature of this
budget is that he has not increased
the burden on the common man in this
country by imposing more taxes. He
has sought to reduce the deficit of
Rs. 1700 crores in the revised esti-
mate to 1365 crores not by imposing
more taxes on the intense of com-
mon man’s consumption. He has done
so mainly by making certain adjust-
ments and increase in the customs
duty on certain items. He raised an
additional revenue to the tune of
Rs. 533 crores; but at the same time
he expected from excise duty certain
itemg used by the common man such
as chappals, cycles, candles, copies,
pens and pencils used by school child-
ren, sewing machines etc. I congratu-
late him for these concessions. Simi-
larly the decision to raise standard
deduction for Government employees
from 20 per cent to 25 per cent and the
concession on tax on contributions to
LIC and provident fund are welcome
features of this budget.

In this context, 7 would draw the
attention of the Hon'ble Minister to
an important point. He should find a
way t0 neutralise the erosion in the in-
come of low wage earning workers
and employees in the organised as well
as unorganised sectors, Of course,
I welcome the Government’s assurance
on the floor of the House that the
instalments of D.A. payable to the
Government employees will be paid
to them. The provision of Rs. 360
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crores in this year’s budget indicates
Government’s sincerety in the mat-
ter. However, it is a well known fact
that this is not enough to neutralise
the real erosion in their income., The
other day Parliament was {old through
an answer to g question that the real
value of rupee is about 21 paise. Ac-
cording to an estimate, between 1879-
80 and 1980-81 there has been an in-
crease of 24.8 per cent in the cost of
living index of agricultural workers.
In the case of industrial labour there
has been an increase of 21.1 per cent
during this period and in the case of
non-manual employees living in urban
areags the increase hag been of the
order of 20.6 per cent. This increase
hag taken place just within an year.
As the cost of living increases, the
standard of living decreases and more
people join the ranks of those living
below poverty line, This is what is
actually happening in India today.
Therefore, considering the erosion in
the real value of rupee and the ero-
ston in this real income as a result
of increase in the cost of living, the
Government should take some effec-
tive measures to improve the living
standards of three categories.

Now, I would Ilike to draw the
attention of the Government to cer-
tain pressing problems of my State of
Kerala, Firstly, 1 would deal with the
problem of coconut and coconut oil.
Coconut cultivation is done in 10 lakh
67 thousand hectares of land in the
entire country out of which Xerala
accounts for 7 lakh hectares. 95 per
cent of the growers own less than 2
hectares of land. Three million fami-
lies depend upon coconut for their
livelihood. Recently certain industri-
alists of Bombay imported coconut oil
to the tune of 80000 tonnes by mak-
ing use of certain loopholes in the
import policy of the Government.
The Government of Kerala and the
representatives of people of Kerala
had strongly demandeq that coconut
oil should not be imported. But the
import continued. Finally, the Prime

*The original speech wag delivered in Malayalam, &

A
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Minister intervened and got the im-
port duty raised from 50 per cent to
150 per cent But even this measure
hag not yielded the desired result. Co-
conut o0il was imported in the name of
industrial oil and sold in the market
as an edible 0il. The result was that
the prices of copra and coconut oil-
came down considerably. Coconut is
the backbone of Kerala’s economy.
"The policy of import hag rendered
the life of ordinary coconut growers
in Kerala miserable. Therefore, I
would request the Hon’ble Minister to
* give up totally the policy of import of
copra and coconut oil.

. The problem of about cocoa has
been raised many times on the floor
"of the House. The Hon’ble Finance
Minister is very well aware of these
problems. He ig aware of the loss the
cocoa growers suffered as a result of
import of cocoa. A .situation has
come about in Kerala where none is
prepared to purchase cocoa even at
the rate of Rs. 2 which was ruling at
‘Rs. 15 a few years ago. I am happy
to learn that the Government after a
Iot of representations is now prepared
to stdudy the various aspects of cocoa
cultivation and even setting up a cocoa
oGard for that purpose. There is ned
for finding a durable solution to this
problem. The xperts have said that
the propaganda about the higher aci-
dity of Indian cocoa is baseless. That
bing so, the Government should make
.some permanent arrangement for its
processing ad marketing.

Prices of almost all the spices that
_are being produced in Kerala such as
ginger, cloves, nutmug etc. have come
'down. The Government ig importing
cloves and 'nutmug.- It is this import
which causes decline in the price of
‘their spices. If it is ensured thai the
Kerala farmers get remunerative pri-
ces for their produce, then they will in-
‘erease the production and then we will
become self-sufficient. In the case of
dried ginger some foreign countries
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have captured the international mar-
ket which was dominated ty India

once upon g time, It is relevant to ask

as to what the Government is doing to
recapture that lost market. The Gov-
ernment should pay some attention to
it.

Lastly, 1 would deal with another
important problem of Kerala. Kerala
is industrially backward. According to
the new policy adopted by the Govern=-
ment the price sector ig being allowed
to operate even in the core sector. The
objective of this approach is to achieve
quick industrial development, In thi®
context I would request the Govern-
ment that there should he more cen-
tral investment in Kerala for starting
new industries. The Kerala workers
who are working in the gulf countries
are contributing substantially to the
foreign exchange earnings of the
country, Therefore that Government
should take a more sympathetic ap-
proach in the matter of investment in
Kerela. .

ot afes magw (wfege)
garafa agiza, waz & K1 qaT
gl sigr feY fasr 7l g awe 9w
F & AR IT T FIAVAAT 4T 3T 3V
FGAT A1 FIT 81 | HIST g7 a8 Tt
gad ¥ A7 & 57 g grE AT awe
9y 7 AL STAA & IS g I 1T F)
.45 7@ g @ 957 #) 919 93
ECEREUSIESCICCE D cul col= e
@l g fF TS 7T FIE I9FT gI¥ 7
o, MT GAR W F Nq5 Ivrfs
9%, St W AT @l AmfeF §, 9w A%
wfgs | a9 9% |

geatafe wdiza, fieyr £ fedi &
gk fadg 9 & S HiFSt Fr
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[sir arfer #wad]
A RATFT §F AT &) fag FH
Fiferm & w0 1§ ¥ fr g & fagdr s
gal & wi§  wwfa wfF ¥ &, gw W
#&Y w3 &, gardr goaer Af g R )
¥ 5% faiy gar % wrfaat § 47 I8
IRATE fF oF AT 1 F 3 AA H
¥¥ A Y 71U i & ogaR A i
wenrs 93 TEY &, AfFw A ATE 7
78 @ o ¥} & fx 9wt ar e
HqqaT T§ &, F9A & e 9T F TH AN
F X FAT SRy & fagelt arim
19 % a1x favier asy & At 7, 1 faw
fa=reaTe & §, 9 OF AT 45 78 aF
o 719 faw #3515 Aif, $1% F1
YT FE FTGFT FET G117 qaHG, I A
I AT 1 7+g e F7 777 337
& I q@AT SRATE ——HT 0F &3
FATTA AC T & QUWAT F oy fqe
THAT Y, T H AT gE AZNE qTIFATE
BATY W F ArSaTAr 1 UsirT fae awar
£ AV w1 O A & 6 A&, o TR
¥ frq avs Fear FTfgT A1 gH oY 37 T
FAE agdaan |9faw T ata w2 o
AT A & FH-FTEATFISEF T G
A& FFF TN AH T, UL 2
F qEEHT FT TAYT 3, AIAT F |
FL AT AT 81 FIF AT RISTS T 7 A
XTI gfr T Wremams
qufes § AT AT AT W I FT AT
T T T WIT H0OT qI A5 & I
W& fE T FgE aF IT I FHEAHT FT
TR FT T3 8 1 30 % g go frdt =1
ferevTT sgrar w8t 19T, AfEe g0EE
& o fag® fodi § N FvwTT A, SAaT
qrf ®7 LT, IX A AN BRI g5awig
AT 7 CET oY ) FTGFF &7 @
¥ Car FERY 99 § g7 9 5 o
fferer v R 7 & a7, 377
% ®¢ ‘OfFw @ & agr qgeT
fRar 9l vg AfFm oA &7 97, SEE
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1% 517 ¥ 3 &, 57 9T HIT SI0F 2]
T HEAFAT § | FIE W ATH IS TF
ZTET FIFFE TR AE] & 1T, IT T4 qF
ag 7 RE 21 ot g Sfew aw e
# oF QY DSAT 7%, TF ¢ & DT
W &1 A faar, faw & gmd
g suaeqT (Y FY /) 7€ T IT &
sdteirag goifa 1977 9 €99
OF HIGT Wit aaq & faF oF A%
fZem wasTE 4 99 ¥ saTeT 9T A
71X {5 €1 @1 g9 T fomm § o
AT 1 1980 § fEx AT GLHIC &Y
%IT 1979, 1980 A& W 2w ' wfF
F G Y ER A ¥ &) JAEA 9ed
WAT 9T 1980 H|IT 1981 ¥ €W &
amE I wreARfaa ATy & forg o Fifm
1 A T 7% fomr mqATE, SW &
ARMTA WA W ST E 1 CE a1 FEEIT
I %6 FATC 5T AF § Afrw § a7
srgal § f& 1981-82 ¥ qed &
qAHEAT 11, 5 93&T, fefd §
11.6 9%%<T AHR zeefezns aswwq
# 8. 89z AT SglaTrgE AT W
TREEAY sRaanwifmwxr & f&
gw f6T & 38 Wa| 79gA7 7410 A
feT & =& 2w ) yregfaw 7y 37 9=
q T

T NG H F 16 RITARTETATE &1
sats faar o § | fae™ 59 & g s ¥
FTAt 198 1-82 K Sixfw TqyaT T 588
FOTHAI S fFTNTT, TH5T7 198 2
83% 877 FTIT ¥ICT &y T w17 FT
WIS I THGTE G TR TG W 52978
F 3G AT GE AT TAT yWIC Y
T FEITTH AT saTH fRET AT &
el G2 o) BAH 6297 §T Y
YA FT AR & gure 3w
TSl FTAFE §, T IT ¥ T ¢, I
F1 g7 ¥ ¥ wag faea w17 g QA
* AT ® IAT & AN &, ST T
§7 W4T, QAT gATT fawETe & ¢ g
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T ¥ 3T AT dGfaT TiggEy o
#3qE T Y, 39 5§ A gwI HAT A
Yz Iw A QO Rfew w1 & froEw
36 stiew fAsT a1 3@ aee ¥
39 & f&F st ofr #1 gragry fea
AT A1 90 9T FT FAAIT Y
7€ ¥ 159 ¥ 98 7 o) faw A 2
& guR wrgew frfsfe aga =7 ag
wur & f sw A N Yy gear  faRept
AXT &= T § 9F K &9 € Sy A7
9 HAT F) B IN F gAY FTOXAT H
W 7T Fiforw w3

BRI AIAA S ZHYT qAeqry, ¢
gfama At geavede T &1 TEY
gy ATt Jgwata & s fww
% § fr Qmer gepfeYy  wffedea
ok wfaed geaeelizy A% ¥
FIQT ST FAQT ST 1§ T A T
NG gl off 7 W& §, a8 &fonq
F1 FTH! Nearzy Faem A1 g@ qeat
¥ grw AT 9T ) HERW ST F T &,
A At F G2 fRATw £, Iwe, W@
g W 3W @ § &g goT 4%
AMidfagd 29 o wewET & oy
g

F FTq & qg WIT FHgar wrgat
g ow gy 3w # S w§E SET
THRAT ¢ &g afwe oS 57 § |
g 5 AT WSAKT FAT A a0 T, q3-
AT FO-HEAMA FAT 7 7T F A
AW & NEEMw fRaAT &Y 9@ W,
IAFT IA WY qF TE AW OHIN
;M F , AT * '{%'_:f ST FA1 6,

framai ®ix Ao O & AFT IS EEaT

% % fn W & ey it fRaas
¥ FIEFH FEr &9 & 7 HYAIET 0L |
T T & FfHW IF swe H O
STk E R TEE AT 90 FTT AT
sfe+ <&T Mat§ | gAT: afeare foa-
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T FT FAFT FAT & AT gure &9

¥ w8 9%, T9 a9 Fr wfwmwar
8 .
x

A § T AT o, 7 2w B
A3 31 @A femgeare At v
W E AR 59 aF AT FoFTT 5T F
AET BT OF I8 AR 2w FT faFTE
el & qAaT | R AT AUy
faa gt 7g2@a 3 39F f6¥ «F faoy
At & HoET wfuw e, 74 F0T
WY F @AW E, 598 = Sqaanz
¥ FH Z AR, IT AT IV
qag T LS fae qFWr Ate 2
%3 & Tt 9T §ET——39 a7 a7
.fore SO &1 ‘Tg % !

gwiafa wETY, FHIT ST % foyey
FIEAEAr &1 %o R fgerr worvet
# gady #f9ai & f s aF TwE, gare
AT WM, M WYFAG RN ¢
WIS ST aTq & WIFVGHaT 3 (g7
1 gar Nt whaa & =W F faafy
T, G AW A Wes FTAEAY )
W am & G § wEd gy fuen
JUHY & QAT 34 T RETAFATZ | qIR
T ¥ fow & oaEwqaT ZA STRE )
2z @S g AT at ¢ fr gTome @
ya-na faren § WX gt Fea g fv
HIS O] AigwT & HME g { wal
ATy T 9T FEI ST W 9T HAR
FAT ETATTT & %< 9T fovar sorrefy
IR @IS IFE YA T HGAO Ra-
wEaTe | TAR ¥ K A w=dr o
% fidgw T % 3w | foer 57 @
gAYEIE FnT WIfgd ATIE WIH ey
T &1 wfgea Fooee g 1

¥ o@led ATE AR
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[+ atfrs wax]

ww, g ¥ faaq A&t ot & faagw
FEM | T TR FHAR T4l F
Aa1 & fag §t wfr = 9§ &
A FL 9T ¥ FTA T, 5T
F TEMEATT 9 a1 §gT F O,
AfFT B2 HER 99 T IW F
T Al w . 9eh 1 wfwg
fear wet M g@ qX T, frae s
- wmfex ¥ @R wEew, A
7N A H TRAH F AR T TS
Fga ARATE 1 F e ¥ wrn
g1 g WA A WHFL T
AT JT AR SF BT G S
¥ FIr IR E NI IR T @I
g wea g g R owemd
34 T F I@ WY gAR Ffegw
¥ o 99ET ¥ @A 99ET aF
wgaAr Wgd Flen AT E 1«
fair @t ogw oFa §, AfFT oF TwiT
¥ ol g9@a @@= IT* fau
FHAFAA FT TP
g MU T AR W AT A
aF qw F aviy &gal ¥ g7 ad fwar
Sronr Ja a@ aw a1 fawm qdl g
FFI | F9 qF TF TG ¥ gEQ
WG S F AEA JuAH AG FT
| AMGH AT g8 g Safq gl F3 g
g |
T wedt F Wiy fa<w F&dr Ay grr
WM awe I fawgr w@r g, A AT
FRAGU A G AW FIArE FF zEH
W Ffeat w % &, Saar Aw fga
[ FW &7 *fwe N Jraw, qifs
faa 7u fegrgeam oY g7 FewAr FW

g, s faafor g

SHR] A. NEELALOHITHADASAN
NADAR (Trivandrum): Sir, there is
no guorum in the House.

MR. CHAIRMAN: It is very unfor-
tunate that when we are discussing
‘General Budget many Members are
not present. It shows lack of interest
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on all sides. The bell ig being rung...
Now is quorum, Shri Sultan Puri

st Foor gy gEAARYA (farwarr)

-fag WS R IEE I gEGT FE

¥ frod wergmr g1 faw W
oY ¥ agr 9uF wgawn fawifer o
A IAIAY Y ¥ TG &Y TORAT F9T
qor frar o '
WA mwfigfaow &
ZAT WET GETATE AT Y TR A

. ® AT QT I q R TR Edr T

F GIAX FT TG T AT G G
Fagrad g€ 1979-80 ¥ wrE
Frave 9w faqaragqr ar o 9@
F AT FEI ITEITTNA |
) Y ¥ T2 T WE
T Y AT wT e < & o dw
F T F AT IT T ST Q, W
T ¥ ag @« g | AFS aga X

S Fam AT E W T ¥ gE W @Y

TE2AfPT 7 g7 F 7 o1 FY 9grdy
Hal B AR T TRATE | TR
gt ¥ fawm & fag, agr o At
F far 112 AT Tar # I Fr
T AMAIFH L | g aga &7 fw
g1 T gal T O 97 §i9
SR GFT @ FW a7 qIAY G W
TR B 1| ghearom, gsna wix Ia%
yem ¥ darr &t § qfrminy &y
fadt ag #X waAY § AR T81 e AT
g | Te Fgewr & forg wow aga
FH 9971 IgRY &at & fag w@r §
q wagar g fy feooh qfams & fag
AT & ared wigs dar faar arn
wifgd | &gt Senr S SATRT W
a wifgr  fgrEw & XA 7

- FRATARATE fF (X i 7 S

AT IF FIF, I AT AT §
qqAC Jrfw gAY wifgE  gmT Ay -
TH OF AT AG &, AT aF |
agi  faselt Fgam@s ¥ & 9w
geauTer foar s =gy
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gATR  agr ey afam & faaw
QA X A AZATF | I qUAT HT
VR FTINIAT I 7y faoer dar
AT a0 AT+ W qEIT T 159F
qZL B AT WY Erarf{tmeeﬁrrmn
FFAE

gIR feam=a q_w ¥ 39 A a5
oAy OF ST AY qE AT Ay
AR 34TT ST AT AFHT IT ATZA
T AMX AT A gAr HY AN

fFAARr fawEdr ot ®, 97 a@ @

war ¥, oo fagdr faar ot o gar
g O & T A A fF Quw A
AAMTE B AT 9@, T4 Jqre AT
TATYT | I AT ASHA Fg=HTa
g AR T e @@ N W =
oY, 18 1926-290 ¥ Atz & wf 9¥ |
# WA G ¥ Wiw wean fw awt
AN AEA I A B el faors
ard qife agrar N @ &, serfE
7@ I AT RE WS T,
T AR IAM® HT FEIT &)

TS 1T G S JANT G\E

o E, IAH AT graT S O Sy AT
aei ¥ fewreex &, fawt, datrer, geamom
Fag fearawr o F I 9w §
Foifw agF 98 TSEISr AR HT TR
AN E | 7T qF R ET ST A
ITE AR A I, IS aﬂﬁrar—é’faﬁ?
qEF | T qF T TR T
qAHRIT TE Q@ ITH BT & Y
G’T’F‘ll'%l
- frr S @ ashar fear
gATE, IAK TUSHF a1C T A TG
%'r‘aﬁ Iqd FH N F fad o
qo T WR apiREE F o feam
AT, gL LFAThE T AR |
wafr? @7 IRT TSI | Y FO
_ ATH-aga AR 1 afan frnaar g,
qqd ot fager & ofT 3gr T CAE AT
war W § fordy T8 §1 FW G-

AR AT AW T M

AR, e § AR O FEw
8 A ITANE S qg ¥ ATEHY A
Trarg AE FAT &1 H wgAr e
g fmorgr SaviY &1 AT qQIATR, @A
93 THAEAT T g7 T AT e
g fred Aagd A dAgwr a7 Q@
WHEr ARSI A g
AT ATZA FY THAT HY L& o ATX
AT I FaleF WE 1 a®
AR FATY TS T X § HT JAFT
Fo A faaar 1 T e IJewTdA
T FPATIRE |

ﬁ'ﬂfﬂqeram#mara fw
TN M TgiT TAT ¥ 20-YA FTA-
W AFAT §, 93 ITE TPAT FT |
qraY ¥ oStreT AN @) qHEd |
WIT 4 WA & gathas waar
2T & 4 WITT B} WIT 3 FHaAr
g wre gw oasd & w9 @
qaAT A 7@ urfedw fow four,
&7 g Wicer form fear gasr
FT 328 § | WA & W
HIAFT GHG ST FIT 4. A3 W
AT TE} qG TEGT & | ;@ F HAA
qeH & fqr 77 ) TEaT ¥
@A =T

Y3 993 & wHier & A
F IT § d5F¢ AW F FaTAT
Fifgd 1w yEr feafe @ fF
19 AT F ATE T & AT
gIrE, X 2@ H T IR F,
Frg ¥ FW TR I, FEAT
£ q18 ¥ TrEwA FIT F AT
R & A zA TR F FT FW AN

RN gaw famr A A O AR

5#W%ﬁmﬂqrwm=}

A W 3T BT F @R FQ E,

IR AARET TEA A 1T AT

F0fg¥ 1
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[# e geaAgd)

T Fgr sixr g fw fag a@r
H Hrfo THo U%o ¥ JaTT fogr
¥ FgAT § & owed @ Frdl
A FW FTF WA T @A
FIEIT & &, o saw A g oAl
TH AW & A av @wt & &
YA FE 9T W TG FIH A3 FIAT
A

L TH AT QT HIET AT THIA
g B wrAq & fr wta § S g
wATT § QAT Fea s | fgaraa
WM F AIET F IAMF H HITHTIHIT
F THF H GORYT FAIT E ) OF
AAIAT F) 7 FAAT T 9 FY
WA E | W AN %) 4T GwAn
f& gaR 2o &1 dar gfrm 17 =g
gt i wfgy =T zw fag @y
qWA FTAF FAT ARG, i 2w
ATT 43 TF &

e i @ gheT 2w frg FTo
TIq g & | T anAr feegdy
o &) a1 F wqor &Y € @ 1 fug
g sfRr st 7 W&
e @ fwar & 3Er awg
wrArstr Y 2w F fEwwa
® & 1 fagely wraw & IroA I
9 T F %% g5 4 WY IF
i & & Afy FT FHET TAT 97
T2 AW F AT 97 =BT FH FW
R A QT wsY I fafy
F S HFITQE | Wi ®E  FA
gt &, BT [y GAEr Al-
®HAT CEF A SIS § | AT
dar ux wew ¥ fau =f, afcs
AR W F AT et FTw fEET

awafe AgRA © ATAAIY A2
WY FA FT | A& 9EF T Fey

X AN gy F |
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ot g0 T qEATAG - fewraw
RO ¥ T AIN qEE AT @ §)
T 9T g Wk fagr Snooq

awmfa "gRR . wo 3 faae
¥ oqadt a5 aew &T |

S 0 T {EArAA ¢ 7 wgAr
wigar § f5 gk 3w A qilweEr
¥ faq o qar faar s ow@r @, W®@
gT 79 § | N fawe gfemma oftw
#r g@d sfeawma = gard
g, & Figifaa Fw & o Wi
F §ag 9T AWM AT AT
Tig TEHdl & WG qAT IR
R g AR F A rifaw
FT AT WHIGT, Al FrAGET FET

et | w7 arfagTRe ®YT SREAT

* Yer  Hiv gfawdo 9F 97
AT AT AT FT AHATHT F) TAR
4T I% FAI FIAMA, TAT FATA
JeqIT Bl qEAT g

wgl dF ZAMC T T ARTF
g, A Iw F1 fqmrd 4T §F A
fear war &, Afwa o To fo WAl I
st wew & fRQ AT AT qar
fexr &, gqwife g« & RRaras
g ST Agd & | fmraw w2
# ooy Ay frg & wle IF 9f
g8 & WMT AN FT AT{FE ;A
st gfewa A o g fawar 7

o AT § 0% #0F ®AT FT HAET

g3y o W | T JE@ AT
I ST MGT | AGT T qZF AT
Fmy ¥ Fa4 g § fF 4gF av
Fga gAY fasstr #r Aafor ql
gf & fagsr 398 § W A7 A

Hy

ferea 2w ¥ AT ® ol q
AR RA @A G 9 &
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Y7 ¥ g7 TwT A% B AT )
g =T § al gaArQaw g,
qg WY e g oMar g | A av
gAY arer 5 e § 1 waw A
gz o g fF oggr faee % A7 g
FI12 9B FT AALEHE F AT (&M
g ) R gERE ATET ST
Fv forgar we o | G F TR
gt g giaa g1 wE sty AdY
FT AET |

Wﬂ‘ﬁ'ﬂ@‘ﬂ :
g &I )

413 I

»ft Fowr q@ Gearaqr . gwnafa
CEACO M I S (O -y O R
femt ®7 78 Fo AT M T 7
A & NI A FA oFI0 4L

awafdt AEWER 7T AT FAIT
FT |

st TOO T FEAAQW . IT WA
¥ AMA F LT INT FT TAANT FIAT

g1

AN AT VR FAT (BAEER ) A
oq, § 1981-82 ¥ I9E F qHIA
§ ager gat § V § arae faw e
AN I qIAFA AR Fagar & faw
Futg 3 A g faad AW oW
afcfeafa ¥ £ T T IS AT 9T
TR E |

SN, 1980 ¥ S g gUANG
qagd faer 5l § foey Aare M IEER
Y, 39 9T gHIR &M ¥ WY-
AqqEqT IQ I @, A A9
£ qEd g gua g T 9F 7R
%9 TS JoreT § 4. 8 wfamast
w0 & @, Fafr we F oW
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ARG 99 I ANE ¥, ST A W
TR MAITFLRE |39 figfa #1
I F o faqd R de & o waw
YT ¥, § AgT g% IF I FUE W IAHT
gfomy ag freemr & & oo s
¥ IO ¥ g wiowa =, IfF g€ ¥
AR GAH H FATST F AT T AW
800 g T AT ST {T g1 ST
fe <t =1 wae ¥ off, 7afr & s
HT G §, FAT HSBI NI | TR A Jarae
W FgT I3 T BV WA § 1A
FIIFITIT A F T FT 38
ST T N, %G 67 ARG ITEA I
WA § | §9& SqAar 599 a0 F  q
I IR WIS I8 @ o ag feafa Wy
AT TG & | 90 IR TETEHIT F1 &
23. 3 yfoaa 4t g Swad, 1981 ¥
15.9 Wfq 9T o7 € N 7R @ 4=
T4 F TT § JTFT g 4.91 &Y
WAL | 9IF G T TIH JEX LT
AR ATAT & fF oear &Y SuwrRT
AT & TEAHH 9 A JAFT HA
faqrs q=% & o

TS Ffafea g afaandy gian-
Y FTH T TF QAT WA § | dIEI
W AeEr g% | TR TR e
AT AY-3qqeqT § Fh AAGA WK
feacar A€ & | TEET WX W awe
quT AT Tl JeW F & fag gk
fa 9ot St ¥ F=a, fFEw AR AR
FT NHIGA AW G HOAT q9E NI
frar & 1 o § o faa Wt sy Sy qw
e ¥ geaar faeen fm@ gnd
qUeqaeqT A AfgT ASEe T #"
T gHAT |

R faad sty am 1 A9
W ¥ @ o9 gEenfa q i
¥ Ot STF I AT HA AAAT IE
qFATE | TG A qAE AR A
R o sARmam & "
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[} saxiw aut]
frar & fr rredfoard feafa dar =
| wftrpame sEH & fAr s ™
R F1 wag oy § B ot aw e
A%, Tual & GET EQ A | A=A
¥ T eram & faw oy sfafaa
ATa T3 1 6 § A HIGIT -
art &1 q U AT FRare 1 qdy
ararsi & forg awy s daT frer|dwm )

wax Afafar faa &6 st & &Y
s a9 F1 &= AR frar @ 9w
T I@ ¥ & @T g 5 e &
fag wfas Twar @ 9@ 1 Sg-g
FREFT ¥ T 57 Il B FIL IS
N I@ F T g, 99 GEfET ST
- AFE T A AT E o I Ay
o-sqaeyT 1wl fenit st e
7 @ @Wﬁfﬂ;wwqﬁ
FaEdT HY TS § |

et o ¥ faum & frg ot e
ATl F TG § SATIT AT TR § |
witeas & o W SaTeT saae #7 T%
Tt & Aa ¥ 62 whww #r afg
# TE & 1 3TFT I G F@
A FfT & FAT TSN, SHY &l v
T @ @, Gt & frg T @y
W ¥ W gEre g e | R
waTat aat ¥ S ¥R e &, gfew
R g fFaT §, ST F9T W
¥ fau W fafaw s g
ATE IR F@ae §
TS w1 e g e omr g
Wik a2 @il &1 @& fmar T g—
faegewr W@ g 1 afw W T A
gy Y Tg1 T § fF a8 aee e
mfaree g, frarT mifd=s i
mfdees & | a9 & @iFa fGFw
FAFAT & (0 9@ T 145 IS
o FY JILYT 4T, 5T AT 190 FAT
TTQ Y JaedT Y TE § | T T®
¥ T AT SR Fhrn | Y
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100 FUT To & swaear ¥F 1% § |
forft ofr &t =rewr 3w g
T %ok} I & ofr ey
FEET AT & TR | fry B @B
fear, qfg gfort = domme
3 ¥ IR FTH AT EN

st fa® AT ¥ s=ia fredy
I §X S & fT 6 @mer w0 Ay
AT N, AT T e W 8
AT Qo Y e H1 K ¢, forad fir
gL ATH A 600 TF@R #1 F9T 3™
¥ fog s fear smom 1w wEre
T # gfort & fag Swa swAz
T A 120 FUT T I GwqT A
& &, srafs frer ar 36w naer
HI L 4Y | TGS TE-IT 27 FAT T
& GTYT Fee 1T THTLH I TST THFT
framT W1 G 1 Seefa ¥ faw
95 FUT WY F e 51 T )
T8 FeT 39 awie ¥ Wl w7 s
g1 T T §, a1 IE wT e A
frar mn 2, &% TR e gy X
TTET I IR e B T fau foed
qid § SATIT [qAEGT T AL F 1 gy
¥ fasr=it v & f9T 354 FAT %o
N e §, e 25 g9 Ty ¥
fasteft ag=m WX 4.25 @M@ TR
de & fau fas=ir v sy=edr g q¥y
e F fau Wt a5 § 120 FAT
To F HIWT F TS g W JuTS
FeaTer AT & T O T o
WML I NRFE TR mg e+
Rt WY NS Wit & gfuw &
I G9 H AR SARTAC AT Sqaeay
F TS & | T G FT HAL 4G G0 {®
T &F FAG AR A ST IS A WY
G #Y e FY qg F wuw Fenlr
T IR Ao e @ 1 o
TF HOT FEL EAIR WM W WY-
AT I I3 | [ TF § T
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W & 17 WK W FU & AR W
N gAY &7 fgaw ST W R

I fgae ¥ 2085 FAT T FT AR

W TAT ¢ | A T AT W AR X
oI fagr o @ ETedifa se grn
o Ig W FE OF AG qwar |
T fa oF frasqr dmr & 3@ 9@
FY T Y T SEreRIfr X F1g, T
AT FHAT § 1 I R T X ¥ fQ
& AHT FY I TAETART § | WX
& T amy W o g § agw
TR T AR AT BT I9 § SaTaT
qX@Er T

Qe o217 FY T ¥ Y I FF7 MW@
3 fF agd v oy T §, W ¥ G-
. T g, & wgwr wgar g 5 -
THfa SeT qgdr afe feE 7 "9t |
qEET ag & fAu & a5e §  wAmEr
SITAT Y T § WX S FT qAOTH
mgarmfe Srdw g W § SW
¥ T T8 agr | TR @
fae & s, Faifs 3w &Y G
a3, fow & fog o0 awe & fawy
STy aear MR g18q fw 7

ﬁ.
ST UACAT W AL g Ig IR WA B
R
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) 3
13
4

7
4
3
E
3

fadg q; ¥ ar, &Y &7 ag gATfaEq

gumt f§ @ @ [\ A wuE w@ll

¥ eaey & #X faw ST =gy 4
73 1@ 1968 F | A aga wfaw



447  Gen. Budger

[ srawm awf]
A wfgEm 1 Agi ¥ oSgw ¥ AW
fadwi & o § SR @@ W FW
Y 3| A AT F a@ FE

18 hry ;
WX a7 S W@T | 7 J N
il o o¥ i ¥ o faw

¥ faems F1E 9 T Y ¢, ¥ qUW
fAF IR A g aEfE ag 3w M
wfassr & faeme o @ TEE@ FT
A% ¢, ag s famgs T R}
AR T H FIG (ATET AL & |

awrafy w@a@ g9, W T
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MR. CHAIRMAN: Mr. Aralkal, voy
will start tomorrow.

TS RIS FT 5T GACT AT T | FT 11
T qatg g faea

18.01 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Friday, the
March 12, 1982, Phalgcna 21, 1908
(SAKA).



